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The first one was Thepfulehu of Mezo-
ma village. He was held in one of the Batta-
llion headquartersat Piphema and he died
on the 16th March asa resultof beatings.
The second was Dozhu of Chedema Villa-
ge. He was a man Wwno nad rendered
useful services to the Peace Committee,
He was arrested on the 4th  April and he
was taken to the Army Cantonment at
Ranga pzhar near Dimapur on the 5th
and, on 7th marning, he dicd as a result of

beatings. The use of third degree methods.

are not uncommon In that region. Such
- dealings stand 1n the way of establishing
better relationship between the people
and the Government.

SHRI S. M.BANERJEE: The Home
Minister should make a statement.

{Interruptions)

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME
(SHRI F. H. MOHSIN) : We will get
the information.

MR. SPEAKER: Mi. Baneijee, why
do you getup every time?

SHRI S. M. BANERJEE : I have
already tabled Calling Attention motions.
T would only request you to ask the Finance
Mizister to meke a statement. ..

MR. SPEAKER: You cannot have it
as and when you please.

SHRI SOMNATH CHATTERJEE
(Burdwan) : I would like to raise this
because the Prime Minister is going to
make a statement. We have seen from the
papers that the Prime Minister has dec-
lared that the emergency is going to con-
tinue. Now, those persons detained vnder
MISA, including political opponents,
will continue indefinitely in jail until the
proclamation of  emergency is revoked.
When Parliament passed the Maintenance
of Internal Security Act in 1971, the
maximnum perivd of deieution was une year
from the date of detention. Now, when the
Defence of India Act came....

MR. SPEAKER: This cannot be rai-
sed at this time. :

SHRI SOMNATH CHATTER]JEE :
When the Defence of India Act was passed
by Parliament, that provision in MISA
was altered and now the lawis that the
perind of detention will be until the pro-
clamation of emergency is revoked.
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MR. SPEAKER: You are a distingui-
shed lawyer. How do you get up like this
without even a motion...

SHRI SOMNATH CHATTERJEE :
Iam bringingit to the notice of the Govern-
ment beCause I take iv that the Prime Minis-
teris goingto makea statementon the ques-
tin of emergency. T won’t take long.

You will kindly see that so long as the
proclamation of emergeéncy remains, the
persons detained under MISA  will con-
tinue to be in jail without any trial where-
as those detained under the new Detenticn
Act, viz. smugllers and economic offen-
ders.

MR. SPEAKER: You have not even
moved a motion. ..

SHRI SOMNATH CHATTERJEE:
Whether the Government is going to make
a statement is muatter to be decided. I will
take only half a minute more,

Under the newlaw against smugglers
and econoic offenders, the maximum pericd
of detention is only one year. While these
people remain in jail for only one year,
those people who arein jail for more than
two or three years have no prospect of their
lx;e!;.‘asc until the emergency is revo-:

ed.

How long will this continue? How long
will this life imprissnment contiyue? One
of the judges of the Supreme Court has
said that thisislife imprisonment, that there
should be a periodical review of these cases,
How long will these people rot in the jail "
We are calling ourselves a civilized country.
I am bringing it to the notice of the Gov-
ernment, so that when the Prime Minister
m2kes a statement this everii.g, she may
refer to this point how long this will cont-
nue. (Interruptions)

12.57 hrs.
DEMANDS* FOR GRANTS, 1975
76—contd. '

MiNISTRY OF AGRIGULTURE AND IRRIGA-—
TioN—contd.

MR. SPEAKER: We now take up
further Discussion on the Demands for
Grants under the control of the Ministry
of Agriuclture and Irrigation. Mr. Vikal

*Moved with the recommendations cf
the President.
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was on his legs. After he has finished, 1
would not be able to accommodate mune
than two or three members. Then the
Minister will spcak. The  discussion on
these Demands has taken three hours more
than the time allutted by the Business
Advisory Committec. This is not a good
practice, Next year it would be said that
last year we discussed it for so many hours
little knowing what was the time that it got
from the Business Advisory Committce.
This is not a very good practice. 1 would
advise the Minister not to encourage this.
Suppuse there are 100 members who have
given their names, it do®s not mean that the
time should be extended te accommudate
all of them. Then there is po use the Busi-
ness  Adwvisory  Commuttee meeting and
fixine the time. It isnots question of only
the Menister; the Speaker s also thtre. The
whole busines has to b readjusted and the
Demands of other Ministries will have to be
tuillotined at the end. There is no seose in
doiug that. Theiefore, [ can accommodate
only two sprakers.

Mr. Vikal. e is uot here. The
Opposttion has  taken much more than
whit was allotte]l to them  The tme s
awvaddable only for Congress membeps—nod
more than twe

Slmi  R. G. Tiwari-

oY T Mo famid (faEmge) ¢
wee wgrem, § Ffw AR Frard fawm
¥t Pewiger qramT §9 faar @ ATy
g T o s o It g FI
Fr  amartas w1 arfes  fafr-afm-
FATRE &g 9T% SN -aur
wrEY & grarg armace, ofdfen mai A
gaemidl ¥ yew e = fear e
wrfege + ¥, g% 97 M o afwfas
w ¥ & fav Fararaewr &, ok
ot g7 et sfve folw o2 o awd

E |
z3 hrs.

qur AgreT At wET v @ fie W
NN F qaar §1 qEET o oy afy
wr fe foe oo o § werai
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sl aqr fiearl & a1 firer
%I T3 gu Iaw oraw ¥ fagrew A<
safe & AnT 9T ;AT WA, I
ST & w w1 fawrew AT 9 award
w feafs % og smavas g fo o
gfa o faord & waw & w=f fear
T A Ara ¥ aAT I fear o feafr
T i | W@ W W A &7 fams
UT-GALT WG WTHA, AT A[AD §TH,
w1 o 57 fear ¥aw oo
dfear araat & & aAr faT qEIEE
FT IO FCTE | G AT GG AT E 0
TR @ yrawd ATIUT 1 9 W hHA K
FEr AT 9T IT A ¥ FRE
w1 T1¥ g Ag 4 vk, 7 T A 0
aqaT § &1 i & gATL &w o v
fegamiameoe ¢, smafeqa wff & -
faT el a7 ¥ IAW' ArAwEATH ®
wfa FaraiwaT srwer &Y wrfr SR I
%1 gfe & @ wmr & 1 wforAs
feamT  ofosw ¥ of 9% N gMY
arfen ag g IAFT Syeew T wT Al
7§ &1 oo feam svma & afea
AT FAETHT O IR e (e
oW W@ ¥ gw dwa £ fr wEer
T JA-TET JT A A Q@A A IW
¥ frc A & oY &7 afeT, Saw g,
qifees  wom &7 a1 A ooy, s
W9 W AR T A F W
wree ¥ gfam Jad fow wQw w@a ar
®qoag £ AT T WA IW q@r
frrdft 2 7 TR f ST QA €0
forr & wawT IW Fawi & fag
g ¥ frg SwTT T aETEr AR
N qowEEl ¥ § 3w ¥ o7 AN qw
o & 1 oforemer @l T A
famwr  wite fimr ) Fni aar

g...
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weow whtew : s w9 e
g !

ot vty faerdt : oEieERT ¥
fesre L W @ g | FEr dawaRe
fefreft & ora T qaw )

& ag wg o ot fs ot frer &
wyegT i ¥ 7 o & sufey § gt
Fouprw R o A & Ie% g awpw
grarror € 1 fres o Y s
Aww w @ § | Afomrans sl
anere ¥ weq AT WAST B T ¥G
&1 ofcfeafa ¥ T o= &1 &
wia & ¥ arv wifge 1 afx @w @
T F qATw & I AT K A7 FrAw
g W Ay ¥ ¥war & I FOm AN
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t e RO s R or W ¥
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qferelt ot wsi E 1| B FY fommr aw
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Ian afcadw faw sHAH L W
¥ frar avifes vy ) vafag ofg o
Afern o Aol & @ oy frfier er o
FTR BT TAN FAASEY HT CH W7
gare fearsmar sfge arfe Fear e
2Y veaw fewr § ot &g 1 g WA
st ¥ qeq w7 Fratow ot fear srar
N oW g g Wew e
@y ¥ fo gfw & sorr arel sva: ol
TRAT FT TN A LAY AR g
#gw o faw W E 1w armEe
o gy frd AR fawr @ § 1 ¥aw
Y qagdt aw 7€} 1 g g
IRAT A= FLF FAo e fagral a3
IFT BHT T w7 7 ¥ fEET W)
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oft facofa wr  (wgRar) o aww
wgreg A gfv warag ¥ aqEAt ¥
|AGT ¥ G GATE | HATH F AW FILAE
e FY A TAET P, W IT AWM,
aar Ix A [ g7 dyw wrave
gy wradt vfadwar ey
arr W fawal 9T gl & g erev
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fag® 90 wirwy smardr wiat § W
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mraw? wrdher e i gw ¥ fowre &
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aaQy F X FICT 9T §F TwOAW X
® Hfow e | wAfas gow
grifefew foad wrosma o€ feeelt &
gra 1973 ¥ ofefra snfaw s

Wt ghe & N oremga femr mar @

Study in regioial econvmic duspar-
ity in retation to Bihar and Punjab

guy e frararg fe fagre & feedan
¥ fed =t gt feadt 3T aw
fosgre g1 & 18 wf dmar K
§ faw gfr & gafew q@ % agr a0
wgar g |

fedt ft Tow & wrftor gfy fasre &
ford waga. fimaray A qaffas srawagar
08 & | Cr AT FA  IILFT JrAT F IUTT
A afw g7 S @ ) gat faard w
gufes sraeqr A @At faoe
srafe # agfoaa | wgr aw 4 FIure
T sfaw g gro sE AT aA & AR
¥ sgwar {5 1969 ¥ wx @y
Wady § 2 ¥ 58%IE To TN
w1 feafm foxr w37 =@ 2w &y 10
wfawa srarg, a fagre usg %1 fas
1%0% Tofrar wafe Sgwn § o
Tl & ywra & oft 25, 26 I TYAT
faer wrfgg 411 1970 Wyl sm
¥ foq e iy srfrw o=t Fear gy | 9aw
wgr afwearg &1 65 FAT 50 W To
A HTE BT 51 70 o Firdr gy fagre v
fas 5%Q§ 37 ar@we fadr | gaar
fraft et ag % fagre s st awa o
% ¥ ofr gfwr fgorr s afy oy qrard
AT F et TP arard

1962% ogidw & avft Touy =Y
IANY AT A FAqaw, 69 wferwa fear may
agr fagre ¥Y fad 43 sfaws fae 1 ey
AW 1065 wgr AW AL WY qgH
o 3wy wfy avfy 71 Sfiverer fiear ar
wpt A S ogy € W) w36
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sfrew  fear wmar st 1970 % wgt
o7 et w178 Sierwe foer agr fagre
®1 AT wzHT 7@ 35 wfawA figmr o
& quar wrgar g fe frgre % are ug
Fuw AT A WY 7 Ik e ARA
at dar swagre WY fearargr g ?

zdr avg frard 9 gfear @ gfe
& off faere g & frwwr gur & 1
ary A afearew & foad fawrd o
wueqr 2 fage® 3wd amar § o
qura Frgfr §Iusr sam Arrang
faweft &1 feafs ag 3 fx fagre & fad
11 30 wra fearare faueft gfn st
¥ fad faeft & 3a% 1 2 r srferp o
®1 fadte | gA TrouT w1 afaw ety
vaR qW H1E gife qd 2 Afwa famre
® WY IH AT &7 AT W AT a4
grafe T @AE | gwrm & foamEr W
fawdlt g7 st &t geAwr 2 3w
g feam Y fagre & &1 yowr oA
2 1 agns fremar & A wiw g
A AR FE frdar W@ Ay
tramrdagimsg  fage o A fawe-
o ¥ TN FAT g v of g
IR § A yefer ad @ 1 o
dr sta g fegwre afeeaw
AT Sreita T ot & 219 & wfq davag
gy o fagre & fy a1 Ao
fagre & arg fodft aw o oo w0 A
gl wgar Afws tagre Wy o feafy
39 % fgera & s@ ot skt § sqwr
¥ frowen & sparad Iwer 0 fen
famar wifgd wg fear amat wrfgn @
New §H7 weewr § AEC 069 |
wore fagre o yferaf & fwre o swven
afi #r wf A el vt wadt e
t fr ag ot tw & fawre W @ W

N1 R Trefiofeens of gfte & f
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A 7 wfaw & afow drae A ¥
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TFANIA 43T 3T 0 orfy ez ey st
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oATT ot G27 g1 At 2 | gufEd sTaTs
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Ffrw 7 7faT gz sody Ay 7 omm
®T SATT 7ZM 1T Ry EY IAT A
# 7oz guit Tai o fagre #t g oA
gfafage v fad o sy feexl &
W a0 & farht Y arw & saegr 2
9T fy g9 wgwfad 7 wg ad &1 @
AMEY T TH Y smEyTard

weam wdEd : ga § O T sTAFAT)
qarg ¥ #fag w¥ fagm gy ¥ Afsd

ot facofiw w1 : & wmar g o 3w
wure i fagre w19y I 1 gw fad
Fufescd fesn Fen a@ 1 g2
fa& & frzdt o arw &1 3w T
Ay WX wT FE A A FrATR AW AW
e gfrew & saear & o SaTaat
W aiy wix & wr w7 fazdt A wiw
) W WA B e ggferaa it
W 3ox g A gl &, o nfe &
wtE@ W gz & Wt wwwe g

IR wgEr ¥ wAF TR F
/] § afy wwet ag § iy ol & S
wiet & dfrg ot ot o wiy & ot e
Ay § I o grwa oot gowe &, forw
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s € yviw wE fear ar awar | raw
g 7 Fray ¥ sEw, W g2
&1 freare were gf arfafesaay & araeay
FUR A @A & ) TR A T AW
gz am ) 2 fe 37% wadf omaiw
¥ smaeqy F ATy, & 0% qga T vEA
faa et AR AW T Fg A IN
ffer A w1 qfaad | A waea
wT a5 ft ¥ Afeq qg gur AT &)
2 | anaraTy ¥ afy 3 TN H T FFA
IR A JX T At R wwa fxar §
74 ¥ faq A stiw oY amarg AT §

wonw miea: g A @ feaar
ama Ao

i stz Fawrd =t (ot ovmroftar o ) :
45% so faaz

weam wERw R a1 WA -
AT fwar o1 A%wAr § | ww AN 9w
qr% iz & o 927 awA @t s o
T oT% fRAZ & Qg 45 JIOT a7 A9
#at a1 7FAE AfFIT A% 10 ¥ W wurEr

7 79 W I K FITEAT 3797

st zmrg

SHRI D. D. DESAL (Kaira) :  Mr.
Speaker, Sir, while supporting the Demands
for (hants in respect of the Ministry of
Agriculturcand In igation, | would request
the Government to pay greater attention to
agricylture which forms 45% ofour gioss
national production. Most ofour producers
are rural pe ple. Unfortunately, they have
not heen recognised to the same extent
asin the case of other people. Sir, Ifeel that
we will have to, somefhow or the other, soe¢
that the rural pcople or the agriculturists
os the farmers are given the prestige and
the income which they descrve becanse
our aimis to see that poverty is complete-
ly eradicated.

33.23 hrs.
[Mr. DepuTY-SPEARER in the Chuir]

Sir the varjous mecasures which we have
taken have so far not yiclded proper results
beeause much of our effort has betn
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werongly directed and we feelthat what-
ever we have been able to extract from the
le or the farm side, seems to have been
iverted in to areas which have left the
countryside barren. Therefore, ter
amount of effort and investment will have
to be made in raising the standapds of living
or incomes of the farmers. To do that the
agricultural universities which we have
catablished throughout the country can be
directly tied the farms. Water is our
inci or one of the biggest resource and
that 8 to bt conserved and managed
in a manner that it provides us optimum

yields.

Sir, therich farmer syndrouse has alsp
had adversc psychological effect and
fortunately for us. since Babuji has taken
over. the nsy thological atmosphere in the
countryside has improved a great deal.
We also hope that this atmosphere will be
conserved and will be improved upn to
see that our farmers feel more confident
to deliver the goodb.

Sir, two days ago, I wenl round the
districts of Farukkabad Etah, Manpuri,
Aligarh and other arcas where potawes
are grown. There has been a glut. Twent o
these arcas because reportshave been appe-
ating in the ncwspapersabout  the potato
glut. [ would requcest Bibuji to arrange for
quick transport of potators 1o scarcity
affected arcas in the countty and cven or-
ganise exports.

The same s the case in regard to colion
&wrrl. They produced according to the

verament’s requirements, Bul, there 13
no buyer for eotton even at the low price.
‘The question of exporting coiton has to be
scttled at once but if export is restricted
and there again if export munopoly islimi-
ted to Government agemcics. I um afraid
the policy may be defcated. Thercfore,
Government should allow export by
anybodv to any destination. Expurt pro-
motional incentives of Rs. 500 per candy
of the large staple cotton is required to be
given.

After all we cannot compete in world
markets thoug hour prices may bt compa-
rative in international markets we are new
llnd there had been old and l?:lbrﬂlﬂ
ong staple cotton growers like Egypt,
Suin and other African countries.
Therefore, introducing our long staple
cetton in world markets is the most insper-
tant thing. We have the techpical know-
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how, the infrastructure for growing lang
staple cotton and this could give usa grand
opportunity to capture the world. markets
and put us on th¢ warld map as big
suppliers of long staple cotton.

Agricultural scientists and technologists
are paid in a different manner from other
technologists. It is not a guod thing to do.
After all they are contributing to the
development of the country in a  raanner
and arta which is very vital. So, they
should be put un par with others.

1 do not want to dilaie upon wheat
prices. The farmers feel aggrieved that
Ry. 105 is a low price.

We have a huge population of cows.
Cross breading g:.n been started in  the
country and a programmec of txtcngion
scrvices had been proved. ‘This could casily
to cxtended by the agriculture  ministry.
In fertilisers if we have a ghit. we can can-
cel the i rt contracts. If fertiliser is not
being lifted. instead of blocking the money
which the cooperative socicties are forced
tw do, Government could cancel the
imports. Farmers do pot gel power in
time. Cotton and jute should be placed
under the Agriculture  Mijnistry instead
of the Commerer Ministry whose interests
conflict with the giowers” intorest. This is a
request made stiongly with a view  to see
that justice is dont to agricultursts. The
responsibilily in régard o landless labour
is put upon the Agriculiure Ministry.
[ honestly feel that landless labour g
nobody clse than village small scale indus-
try persmnel,  Persons who were engaged
in a vauety of cottage and village indus-
tries have lost their jubs to large scale
industries. Those personsshould be trained
and provided with similar means of hive-
jihood by Industry Ministry.

SHRI D. P. JADEJA (Jamuagar) :
While supporting the demands for grants
of the Ministry of Agriculture and Irriga-
tion, I shall restrict myself to chapter 9
concerning fisheriea. It ix, hearteming to
note that the Government are extrg-
care for promoting this vital industyy in
Gur country. They have made & i
allotment for this in the Fifth Plan. Our
Country is fortunate in having one of the
longest 'and the riches: fishing coasts in
the world, [ feel that cnough attentiom is
s;:_l!?ol. b?'ns gi\nmltn ‘;:;:hv:td pu;l of the

inistry. I pcrsonal t itisdivided
ap betwoen the Mioletry of Shepping and.
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Transport, Ministry of Commerce and the
Ministry of Agriculture. For want of co-
ordination, fishing industry is sufiering.
Irequest the Goverpment to take this up
and implement the fisherics development
programme on 4 hygem« and lime-aving
basis ihiroughout the (nuntry.

The first point 1 want Lo stresy is the
extenuon of our sea-limits. Our fishing
rights are restricted to 12 miles. I do pot
mean o say that we do nol go beyond 12
miles. But there are  other countries,
major fishing countries of the world whe are
fishing within ow 12 miles limit. Some
develop~d nations have extepded the himit
to 200 miles. Even super powers like the
United States have also got to stay away
from the 200 mileslimit. We have extended
our limit upto 12 mles only following the
old interpational convention, not cven
to 50 miles which Pakistan has donc. At
the Geneva Conference, which I belicve
is_still going on, we should demand 200
mile imit atleast for fishing, f not for
anything else and thrs should be imple-
mented as carly aspossible.

On the West  Cpast also Pakistan has
alieudy  exwended ts fishing limit  to
50 mules.  We should also do  likewise,
Bu' cxending it j0 mules or 200 miles
15 nut enough  We have to protect that
Lumtt of 200 mules or 50 milesthat we extend
and 'hat 1= more important and for that
protection 1 would wige the Government
Lo give importance to thiv point whereby
they should have more patrol boats, nune
effi -ent staff and mndern speed-boats to
compete with the activities of the foreign
firms.

Sir, T would only reguest the Govern-
ment tp give better and more mfrasiruc-
tural facilitivs to the fishermen  in this
country by allotting them modern fishing
vassles with up-to-date clectronic, Lormi
and madern equipmentso thatour fisher-
men can alio compete with the fishermen
of the world, not only in exploiting our
sea respurces but also  to opérate in the
Inditn  Ocean and the Bay of Bengal,
which are justfiably oursand do not belong
to thos ing countries who ar¢ today
infiltrating in our watcr territorics.

Sir, I would suggest that an extensive
survey work is roquired to bedoncallalong
the copst tp discover and demarcate not

fishing grounds but there should be
. fishing optration so that we

o
a
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avoid over-fishing of our coastal regions,
give protection to breeding grounds and
also give protection to the small farmers,
to thost small fishermen belonging to
those fishing communities who  are
living all alung the coast and if proteotion
is not given to them, their livelihood is
going W be more mn dapger. Sir, T would
1equest  the Government Lo stress more
on market rescarch as far as fishery pro-
ducts arec concerned and  to have more
storage, transportand processipg facilities
for this vital industry. Fishing industry is
cxport-oricnted  industry and I do not
know why this industry 15 not put at par
with the other industrics of the country.
If the fishermen or the fishing company
give a guarantee of exporting much more
within two or threc ycars, then whatever
the worth they import, why cannot they
be considered at par with others?

Another point 1 would like to mention
1s about the Fishing Harbour. 8ir, exclu-
sive and planned fishing harbours are
being ﬂhlﬁi‘heﬂ in other parts of the world.
Sir. here we have the National Fisheries
Harbour Board which is under the Minis-
try of Shipping and Transport Ministry
and our Fishing Harbours are under
this Ministzy. But what they are doing?
They are developing harbours and they
are looking tw  the inte ests of hatbours
and ignore as far as dned.cvelopment of
fishwug hat bours is concerrthe For example
Visakhapatnam harbour project was to
be completed at an cstimated cost of
Rs. 200,00 crores and here aobut Rs. g.00
wrorey was allotted for the development
of fishing harbour project. Sir, the entire
harbour project at Visakhapatnam has
Leen wompleted except the fishing harbour,
Whercas from Viskhapatnam alonc we are,
ouly through deep fishing trawlers, ex-
potting worth abuut Rs. 1.0 crore. It
you go into the economics of this project,
you will find that development of fishing
harbour will be mort important to our
country.

Sir, T would like to say something on the
Wild Life. The Wild Lifc Protection
Act has been extended throughout the
vountry except in five States. Sir, I
plcad toat the Government should pleasc
see that this Act should also cover these
ﬁv; States. Otherwise w;h:h Kashmir stags

Mapi sla ich are very rare
wi uﬁma'&mnm see them
in future.
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Mr. DEPUTY-SPEAKER : Your name
should have been giyen first in the list from
your party.

o7 SYFO HAFIK ¢ K UF fRATH
TR FT @ E | gAR T2 IH affsr 992
wrat § IIAT F | F134 ¥ g famra
qare 1
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MR. DEPUTY SPEAKER : What have
mineral resources to do with Ministry of
Agriculturc?

st STYEET HAFR ¢ TH AAA A A
78 FEW fE AN g @i I AT
¥ fa=rz ¥aT AEET F WX {T AT
ga § SART ¥ warar TEd ¥ AR
F1 B FLN

SHRI RAGHUNADAN LALBHATIA
(Amritsar):  Sir, actuulty 1 did notintend
t intervenc in this debate but for the low
fixation of wheat pricesbecause T come from
an arca whick isa grainary of foodgrains.
Sir, I do not know 25 to what ar¢ the
factors which led the Government to fix
the prices so low. 1 do not know whetker
there arc representatives of farmers in the
Agricultural Prices Commission which
consists  of experts. The low fixation of
prices has created a stir in our arca.
We all feel that this price is thoroughly
unjustified.

Sir, we understand that now in order to
compensate the farmers a2 bonus scheme is
ander consideration of the Government.
When that bonusis to be payable and what
will be the quantum of that bonus, is nat
known to us. Last vear, bonus was given
to :he farmers against procuremct of
paddy. We know that even half the bonus
didnotreach the farmer. There were middle
agencics which took away the eatire bo-
nus. Now again, it is being repeated. It the
Food Minister really wants to help the
farmers, I would request him to change the
price of procurement. This will be a direct
hel) to them. Last ycar, if you sce the fig-
gurds, about one lakh acres or so had been
diverted and if this price is fixed. T am sure
next year much morc area will be diverted
to other crops and this Government will
again  be depending on more import.
The Minister must think seriously about
the situation that is developing with regard
to the low fixation of the wheat  prices.
I have also to say that there are too fre-
quent changes in our food policy. When-
ever there are good crops, the officers begin
to say that there is no need of any food
policy; relaxations ar¢ made which ulti-
mately causc havoc. So, this is the right
time thatthe Government should consider
a permancnt and purposeful food policy
so that the faimer should knowin advance
that this is the price that the Govern-
ment is going to pay, this is the method of
procurement and this is the method of dis-
tribution.
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Coming to irigation, I woy'd like to say
that India’s economy is based on agrical-
ture. In our country, 809 of the popula-
tion is dependent on agriculture. But this
is a subject which is being least attended to.
The surplus waters of Bihar and UP
arc not being harnessed. In myv own State.
there are three rivers-Sutlej, Beasand Ravi
We  have been able to tap the Sutlej
waters and we are trying  to tep the Beas
waters. But the waters of Ravi- are aot
being tapped at all. We have a  quarrel
with Pakistan with regard to the surplus
waters of the Rayi and we went to  the
International Court. We paid Rs. 100
crores as compensation to the Pakistan
Government for getting use of the Ravi
waters in our own country. That was in
1969. Itis unfortunate that after 1969 the
water is still lowing to Pakistan. So, this
is very important thing. A dam must
be constructed to capture the water that
goes to Pakistan. The Centre has not done
anything in this regard and Pakistan is
deriving the benefitsof thiswater. Therefore,
I would suggest that immediate tackling
of this problem should be taken care of.

Punjab nceds 11 million hectare feet
of water. But is is getting only .6 million
hectare feet of water. Out of this, you will
be surprised to Fnow that about 30% of
our water is taken away by scepage alone.
By investing Rs. 100 crores, we can tap
that water also. And this will give us 2.6
million tonnes of foodgrains becausc 1.7
million acres will be extra irrigated by this
309 water. [tisnota very big projectand
1t does not require a foreigner 1o make a
scheme for that.

Ltsimply requiresa lining of our channels’
That is all. I would reques. che Minister
to take this matier very scriously, We are
Faying Rs. oo crores to Rs. 500 crores of
oreign exchange; but Rs. 100 crores
given to Punjab will solve much of the pro-
blem. I want that the land reforms should
be there and the small farmers should be
helped.

MR. DEPUTY-SPEAKER :
{wo are important cnough.

Those

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION [SHRI
JAGJIVAN RAM] : M. Deputy Spe-
aker, Sic, the discussion has had a che-
queres progress in the House. Some other
ubjects intervened and the debate went
on prolonging. As a matter of fact, [had to
postpone some of my programmes, because
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I could not reply carlier. But I think it had
given opportunity to a large number of
Members of thezHouse to contribute to the
debate. 81 Members, excluding the two
Ministers, have made their contribution on
the debate and have made valuable sugges-
tion in the various ficlds covered by the
Ministry. My handicap, Sir.is that all the
subjectsthat are included on the Ministrv and
have been dealt with during that debated are
primarilyand constitutionallyin the State
sphere. If we arce dealing with those sub-
ects, it is only because the State Govern-
ments have agreed that in certain matters
we can assist them cither by technical advice
or by financial assistance. Otherwise, all
those decisions that are taken in consulta-
tion with the State Governments, had to
be  enforced and implemented by them.
But I quite understand the anxiety of the
Members; and that is why suggestions
have been made to make certain subjects
as Central subjects. If we put together the
suggestions, it amounts to this that every
subject is to be made a Central subject.
Members suggested: why not make agricul-
ture 2 Central subject ? Other Members su-
ggested : <Make Forestrv a Centra! subject.”
Of course, about water there has been
a consensus that it should also be made a
Central subject. It is not possible.  Sir, but
food is the product of agriculture and
agriculture depends upon the combiration
of Sot]l and Water. Theaggrarian con-
ditions also determinc the pace of
productivity.  You will remember, Sir,
that before 1937 when for the first time
popular governments  were established
in the various States, there was confusion
in the tenancies in this country ; ana
the first step that the governments in
1937 took was to so rationalize the tenancy
system in the country that it would eli-
minate  intermediaries  between  the
farmer and the State, I think r.lurin_g
these years, that matter has prat:tl-_
cally been completed in all parts  of
the country in intermediaries between
state and farmers have been  eliminated.
That is not 2 mean achievement. Today,
when we talk of land reform, it is mostly
about the enforcement of ceiling laws
because all other aspects have, as I have
said, generally been completed in all
parts of the country. It may be that in
certain parts the problem of share -crop-
pers  or tenants-at-will still continues.
But that is a very complicated matter
the abolition  of which may help or
even adversely affect those who are
engaged in share cropping o1 are tenantg-
at-will.
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So far as the ceiling laws are concerned,
the House is aware Elm the law hnbeefn
passed practically in 21l the States. In
somt States the proeess of enforcement
has been tardy. The difficulty in some
S!.ates s that they do not have the requi-
sit¢ land records, as for example in the
castern  States of Bihar, Orissa and
Bengal where they  were governed by
the Bengal ‘enancy Act. All the records
were  with the Zamindars and when
we abolished Zamindari, the Zamindais
were so much enraged that most of those
records were not made available to the
Governments. We  had to re-construct
them. But ) am not saying this with
a vicw 1o justify the delay that has taken
rlacc in the enforrement of the ceiling
aws. Inspitc of these complications the parts
to which I have the honour to helong
has been emphasising  upon the State
Governments to implement the ceiling
laws, 30 that whatever surplus land
may become available can be distributed
amongthe landless  people  Thaugh
I have no hesitation in admitting  that
the delay in the implementation of the
ceiling laws has led to the depletion of
the surplus  expeeted,  one  purpose
has been served, decentralisation has taken
place so far av those holdings are con-
cerned. The Farmer it assured about  his
title to the holding which he is cultivat-
mng and that is why this land  reform
was necessary.

After having undertaken lapd reforns,
1inalso  necessary to take up land deve-
lopment  and for that  consolidation of
holdings is necessay. This alw isa compli-
cated mattee. The farmers have atta-
chment  to the plots of land that they
have. The quality ofland in  different

rts of a village differ from cach other.

e problem is how to find the equivalent
of a  particular type of land in the same
village. And this complicated  matter
has been taken inhand by the State Govern-
ments. In  some States appreciable
progress has been made, in others a brgin-
ning has been made. but on that point
alsu we have bten ¢ ising on the
State Governments that the piccesses
of consolidation should be rxpedited.

When, of course, land shapingandland

t art very neorssary. In that

cuonnection aleo in some Stares very satis-
factory progres: has been made so far as
land shaping is concerned, particularly ia
Andhra Pradesh, Punjab and Tamil
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For production from land the most im-
portant input is water and in our country
a major portion of our arble land which
is under cultivation depends upon rain.

We have made effort during these last
25 years to increase the irvigation potential
in the country, by major river valley pro-
jects, by medium and minor irngaticn.
And we have been able to cover 279,
to 289, of the cultivated arca; but still
we have to go a long way before we can
¢laim that the major porticn of our culti-
vated area, or the cropped arca, has assu-
red water supply. Major river valley pn:?’::u
are under construction by the State Gov-
ernments. There have been difficulties of
finances; but certain co i of the
State Governments make them undertake
a number of projpects at the same time
which they know and we know it is not possi-
ble to complete dw ingthestchedulea period
with the result that the completicn of the
projects is delayed, thereby increasing the
cost and estimatethat wereoriginally made
and it also disturbs the cost effecuvences
of the whole project. I am makingan endea-
vour that some of the major irrigation pro-
jects which are nearing completion, should
be expedited. We are talking to the World
Bank, and tequesting them to make a gtoe-
rous contnibution m the shape of loan so
that with their help, we can complete qui-
ckly within the next 2 or 3 years, major
schemeslike the Rajsthan Canai or Nagar-
junasagay or Godavari quitc a numbee of
such projects. Let us hope that it will be
possible to recrive the necessary loan from
them, so that we can complete these pro-
jects. But having provided irrigation facili-
ties, Sir, itis very important that the area
commanded by that irrigation projott is
capable of utilising water; and therefoue
wommang arra development becomes very
important. Thatalso we have undcrtgkm;
and the House is perhaps awarc that it has
been possible to sccure World Bank loaa
for the command arca development in
Rajasthan, Nagarjunasagar and Godavari.
I am not geing into detals of minor irri-
gation , because Lhave to keep to my TLoec.
In regard to minor irmgation, I would say
_hat spectacular progress has been made so
far as tubc well and medium irrigation pre-
iects art concerned in the matter <[ tube
wells either by the State sector or by the
individual farmers. Perhaps they have been
amsisted with loan by their State Govern.
monts aad by banks. We have a large pao-
gramme; figares have been made availa -

developing our underground water
mﬂ- One Bdl'ﬂiaulty that comes in
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regard to our rivers or underground water,
is that we do not have full data about the
rivers or undergrouna water, So, at the
first stage, our proposal is to establish a
number of stations which would collect
fulldata about our rivers. We have nearly
I4 niver systems; and before we under-
take major river valley projects, the data has
to be colleceed. .

We have competent engineers,.we have a
competent consultancy  service and we

want to study the problems from all as-
pects.

Connected withirrigation isthe problem
of flrods. The mansoon in our country is
irrational and the rainfall, a substantial
portion of it, is concentrated within four
months and even within these four months
1t is mostly concentrated within six or cight
weeks. Theresullis that a major portion of
this water is not retained and flows to
the sea. A bold schema,again that depends
upon the finances that we can have, will
have to be conceived to see whether we can
save this water from {lawing to the sea and
conserve 1t [t may be possible to store this
water only underground without permitting
it to go to the ocean. That scheme also
will haveto be examined andifthenecessary
finances bzcom= available, either from the
resources in the country or from outside
loan, that will bea day when w2 can  con-
serve all the water that we got from the
rains.

14 00 Hrs.

There has been imbalance in the deve-
lopment of irrigation potentialin the vari-
ous States. Hon. Members have given the
figures that in some States it is 8o per cent
and in othersitis eight per cent. Our eadea-
vour is to so develop the river valley pro-
jects or medium or minor irrigation projects
that in any area where theirrigation poten-
tial today is very small, they can get a rea-
sonable percentage, even if local water is
not available, from one system or the
other

I would like here also to mention that
though we say that we have nearly 30
million hectares under irrigation, one should
not forget that all this arca is not assured
ofirrigation facilities throughcu. the period
For example, our tubewells have, even if
they have the water, to depend upon the-
availability of powar, waether it is electri-
city or diesel, in order that, when water is
required, the wells can be energised Itisa
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fact and a.realityof the situation that there
has been shortage of power not only in our
country but it has become a world pheno-
menon as such. Universal shortage of
electricity has taken place and has been
felt, especially the shortage of diesel in our
country, I would not like to go into
the causes but the oil producing countries
had to take certdin steps due to certain
developments in internatonal politics. All
the same, Hon. Members are aware that
when it came to protéct the agricultural
crops, electricity was staggered, even certain
industries had to stagger their supplies so
that we could divert electricity to the agri-
cultural sector for serving the tubewells.

Having provided irrigation facilities
it has beccome possible to introduce a2 new
method of agriculture in those areas depen-
ding on high yielding variety of seed and
application of fertiliser. When we apply
fertilisers, ther¢ is a danger of insects and
pests growing in larger number, So, appli-
cation of insecticide also becomes neces-
sary. For all these things, soil testing is
very important,and I quite appreciate the
anxiety of the Members that facilities for
soil testing should be provided: I have
discussed it with my officers. Last time,
when I was Minister in-charge of Agricul-
ture, I had suggested that we should make
such an arrangement where facilities for
soil testing might be made available to the
farmers, and itis a simple process. If we
encourage young men to take up soil tes-
ting as a profession, it will facilitate the
work of thef{armers ana they will not have
to Tun to the soil testing laboratories.
I think, in many cases, they do not know
where such facilities are available.  So,
we can give training for a few weeks to
a large number of Higher Secondary boys
or Inter-science boys and provide them
soil testing kits so that they can start
private practice in soil testing. After that,
they can go to the village, collect samples,
test them and give the resvlts  to the
farmers. Where they find that it is more
complicated, then in those cases, they can
refer it to the laboratory and obtain the
result. I propose tointroduce thisscheme as
early as possible.

Having known the quality of the land,
it may be possible for a farmer himself
or for the Government agency to advise
him to go in for a particular crop. For
increasing agricultural production, it is
necessary to have a good quality of seeds,
So, a large number of farmers are also pur-
chasing ncw seeds. Sometimes complainty
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are heard from here and therc that the
seeds supplied are not as good as it was clai-
med to be. I have suggested to the State
Farms Corporationsand the National Seeds
Clorporation to produce these seeds, as far
as possible, either of the States or of the
Ccentre so that direct responsibility can be
placed upon the Government themselves.
[t may toke some time, but a beginning has
to be made.

So far asfertiliscrs one concerned arc, we
have been producing them. But, due to one
reason or other, we have not been able to
producc them upto the installed capacity.
This year, efforts were made to see that
whatever stock of fertilisers was availa-
ble reach the Staiesin timeand from there,
they should reach well in time to the
blocks.

Having done this the chances of black
marketing or complaint of non-availability
of fertilisers in the blocks were not there.
[ 2m happy to say that comploeints of non-
availability or of black-marketing have
not been heard this time. It is only be-
cause we followed vp to see that fertiliser
reaches the block from where the farmer
can take it.

The production this year is going to be
good so far as rabi crop is concerned. So
far as kharif crop is concerned, the House
is aware that the monsoon was indifferent
in certain parts of the countey. The condi-
tions in some of the Statcs have been very
acute, Madhya Pradesh, Orissa, Tamil
Nadu, Gujaratand certain parts of Rajas-
than have suffered. The condition today in
Tamil Nadu is rather serious. As regards
Madhya Pradesh, it used to contribute a
substantial quantity of rice to the Central
Pool. The rice crop has been so adversely
affzcted that it has not been possible for
Madhya Pradesh to contribute even a
single ounce to the Central Pool. Orissa
also used to contribute. Today, Orissa
sends their demand for rice to the Centie,
Occasionally, whenever we approached
Tami! Nadu, they were good enough to
contribute something to the Central Poo
to divert to Kerala, This has increased
pressure on us and, though it hasnot been
possible for us to supply rice to ti:em, we
have supplied nearly 70,000 tonnes of
wheat to Tamil Nadu and also to Orissa.
We have been supplying to Gujarat,
Test works have been carried on there.
About the principle of Centre-state share
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in the expenditure on  relief work, the
Finance Minister has made a statement.
No relief work has been permitted to suffer
for want of funds or on account of paucity
offunds. Iam mentioning this because this
has made an impact on the allotment of
foud grains to thesc States and has also de-

pleted the prospect of the production of
kharifcrop.

When we think of fuod in this country,
we primarily think of only cereals. Ob-
viously food is not  only cereal, We have
in the Food  department the fisheries,
we have the poultry and we have the ani-
mal husbandry 2nd it means that all these
departments are meant to supply such
food to our pcople which will provide
necessary nutricnt for their sustenance and
growth. The practicc  however in our
country is that everything else is meant to
help us to take more cereals,

When  there is a meat preparation, a
Punjabi will say “we will have more cha-
patis”; when therc is a fish préparation,
Bengali will suy  “prepare  more rice”:
If therc are good potatoes preparation, a
vegetarian will say *“*we will have more
puris”.

W uAT wawt (3razr) : ogar fa-
ATy Fr 41T FfET |

SHRI JAGJIVAN RAM: Ifyou can

exist on that, J have no objection  at
all.

Now isitnota fact that when you have
fish  you require more rice?

SHRI RAMAVATAR SHASTRI (Pat-
na) : Whereare the fish ? '

SHRI JAGJIVAN RAM:  In the sea.

SHRI SAMAR MUKHERJEE: Fish is
now selling at Rs. 14/- per kilo.

SHRI JAGJIVAN RANM: That is
because you refuse to  take sea  fish.

What I am suggesting is that if we can
orient our food habits, any of our problems,
will besimplified. Tamsaying this because
as you have now heaid in the House about
production of potatoes, we have produced
a large quantity of potatoes. The potato
crop has been very good and it is produced
in several parts of the country. Previously
it was produced in only certain areas and
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not produced in other areas, and su it
was transported from one arta to another.
But fortunately, it has developed in all
arcas. now. We have potatots in larger
quantitics and prices have fallen. So, when
we find that it cannot be consumed in the
country, we will bave to  see that we find
some¢ outlet for our potatoes so that our
farmers are not affected. And Iam glad to
inform the House that it has been possible
for us to find some export market for our
potatoes. As a matter of fact, s<ome quan-
tity has been exported.

Similarly, about fisherics, we arc atta-
ching great importance to fishers and
there is no difficulty in permitting the parties
sp desirous and making forcign exchange
available to them on certam conditions
for 1mporting fishing trawlers. .Asa matte:
of fact, T may inform the Member who has
spoken about fisheries that all the licences,
or permits that have b en given have not
yet  been implemented. But we have no
objection to giving them to new partics,
So far as fisheriesare concerned, 1thas been
our policy to encvurage them and to give
modern fishing boats to fishermen's co-
operatives. In Kerala and Madras there
has been good progress.

We attach cqually great importance to
inland fisheries because we have several
éxotic varictics of fish 1n our tountry and
they should nnt be permutted to become
extinct, Therefore  we are developing our
inland fisheries aswell.

1 would not like to go into details about
poultry, but we have underrtaken on a large
scale the production of mulk, A Dairy
Corporation has ben established and they
are going to open & large nunber of Nai-
ries in several parts of the country.
The Report in that., in certain arcas, it
is a very happy development, the people
have b~gun to feel that there s surplus
of mikk. . ..

AN HON. MEMBER: Where ?

SHRIJAGJIVAN RAM: In Punjab,
Gujarat and a partof Maharashtra. It js
not anc arca. I havesaid, in c’rlain areas.
And pressure is being  utilised on ws to
see that it is consumed, If my friemd takes
some interest, that situation can be created
in West Beagal also, Itis got very dificult;
3t cam be. And when I say that, I mean it
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We are producing cross-breeds with high-
yielding oncs, so that it brcomes eco:?cﬁ"rﬁ-
cal for the farmers; italio helps in provid-
mgemplaymcnt,srlf-emplmnmt, toalarge
number of people. So, the progress in this
direction has been quite good and I think
that within the next three or four years
cvery part of the country can be served
with 1ts  requirement of milk and milk
products. 1 am mentioning all these be-
cause all these, camulatively, provide the
necessary nutrient to our people.

I have menuoned about potato, Agri-
culture produces the raw materials for
some of our very big industries like textiles.
The production of cotton, espccjally long
and extra long staple, has been” quate
sizeable this year 1n our country, and it
has created a problem for purchis- of 1t.
Complaints have heen heard and they are
so that the mullers are not purchasing.
Even the Cotton Corporation haspoth en
30 active 1n making purchascs from them.
Also the price offered [t long staple cotion
1s regerded by the farmers 48 not r mune-
rative. We have bitn anxious about that.
I am m a poution now to mf-m the
House that we hive de eaded to expor t long
staple cotton.

AN HON. MIMBER* How much?

SHRI JAGJIVAN RAM: It will not
be 1n public int rest to disclove  the quan-
tity. But wr hope that 1t will be possihle
to senl such quantity as woulll ensure a
good price,

Jutr alsosometimes produces problems
for us, and we have provided the Jute
Corporation for purchasing jute and to
scc that our farmers do not suffer 1n this
matt: r.

About fishing, some hon. Mcember has
suggestcd that we should go deep~r in the
sea. That question has been undertaken
with the int-rnational body. ‘That deals
with that,

Hon. members have raised t'e question
ofinter 8tate river vall jects, minor
irrigation #nd tubewells. T willg t all those
examincd ; they will be brought to the antice
of the Stat~ Governments; and where it
concerns the Centre, we will sc¢ what we
ean do in the matier. But, as I have
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generally our attention is going to be con-
centrated on all these three types of irri-
gation, so that conditions can be created in
the country that, even when the monsoon
is indifferent, we can produce as much
foodgrains as will bt required for the con-
sumption of our prople.
L]

A [ew months batk wien T took over
this Ministry, the wituation was bleak
and dark . In this country and outside
an atmosphere was created that a large
number of people will brcome victims of
starvation.

SHRI NOORUIL HUDA (Cachar) :
There have been a large number of star-
vation deaths,

SHRI JAGJIVAN RAM: Thatalwo
contributes to that. If you arc saying that
that is there, perhaps you are interested
in creating that scare.

In foreign countrics, interested propa-
ganda was madc with horrible photographs
about the copditions n this countrys

SHRI NOORUL HUDA: It isa fact
that a large numbrr of people  died of
starvation.

SHR1 JAGJIVAN RAM: I will suggest
to thrm, It themn give hundred names with
their addersses, and the date on which they
died ot 3t wevation, aud also see whether on
that date, there was food stock in that
area or not.

(Interruptions

Wt WA fam (vemgrane) - wEw
qg § fe oY AT Wy w9, wAR 9w
qrar Ot a7 7EF ! 9w ofar § &1 @
PEMI T AT G 2

SHRI JAGJIVAN RAM: I agre-
that even if the food stock is there, and the
man has ot gnt the caparity to purchase,
he cannot purchase, But your complaint,
has always been to the Food Minister and

as Food Minister, I have to see whether
food was there or not.
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_ Our country is a poor country. In normal
time many poeple do notget work and even
if they get work, they are exploited by
upper class people. Even in normal time,
they do not get nutritious food.

SHRINOORUL HUDA: Whois res-
ponsible ?

SHRI JAGJIVAN RAM: Every body
is responsible.

SHRI NOORUL HUDA:
Government whe is responsible.

SHRI JAGJIVAN RAM: Do you think
that I should say things which are pala-
table to you only. I have to state facts,
what is the national position and what is
the reality of the situation.

Itis the

SHRI SAMAR MUKHERJEE: You
do not accept that there were starvation
draths. You say that these were because of
mal-nutrition. This technical difference
isthere, This s the attitude of the Govern-
ment. The factis that people are dying
of starvation.

SHRI JAGJIVAN RAM: 1 am discuse
sing the food probli m and I will hold my-
self blame-worthy, if 1 find that no kind of
food was availabli. I cannot say that there
was not large scale distress, There was
large scale distress, but that distress was
inurcased by inldiscriminate  creation of
climate of shortage in the country.

SHR1 INDRAJIT GUPTA (Alipore):
Itis done by the hoarders.

SHRI JAGJIVAN RAM:  Yes, yes,
by hoarders and political leaders also

SHRI NOORUL HUDA:  Who are
in league with the Government? Who are
allowing the hoarders?

SHRI JAGJIVAN RAM: What 1did
you saw and even after that, you sce the
wholeclimate changed because the climate
of shortage changed.

SHRI DINEN BH ATTACHARYA (Si-
: Whatof that? Thereisno
t in West Bepgal even though
there is more production.
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SHRI JAGJIVAN RAM: Ifyvou cannot
help it, what can we do? Every time if
you defer the production efforts, “fhat
will happen? {Interruptions)  Cerlainly
thereis no difference with regard to dea-
ling with the hoarders and profiteers,

SHRI SAMAR MUKHERJEE: You
are not dealing with the hoarders and in
Beongal there is no procurement though
the stocks arc there.

SHRI JAGJIVAN RAM: I wassay-
ing that after that the Government took
certain measures, and new confidence was
geénzrated in the country among the con-
sumers, I will give a simple illustra-
tion. Qurs isa huge country, Ifa climate
of shortage is created and if every house-
wife  retains say only 10 kg of food-
gains at least there are 12 crore families
that will amount to 12 lakh tonnes. from
the consumers market of you demobilisc
12 lakhs tonnes, the shortage is acute.

After this confidence was created,
that type of keeping something for the
worse days ceascd. The steps taken by
the State Governments to  de-hoard
from the hoarders had itseffect and the
winter rains which were very favourable
for the rabi sowing, all these taken together,
made the situation less difficult then it was.
And who can deny that the availability
increased and the prices a2lso went down ?
‘They are facts. I do notsay that eveything
has become satisfactory. I do not mean to
say that they should develop any sense
ol complacency. We have to continue the
efforts and that we are doing all these
days.

With the favourable Cl.)]].'“ tiol; of weas~
ther, the reports from ail areas are that
the Rabi cropisvery good.

Friends have complained that there
i:as been some diversion from wheat,
1 may inform the House that if there ig
any restriction of any type, it is only
on wheatandrice. So far as other colmmo.
dities are concerned, there s no restriction
or control either regarding the price or
regarding the movement,

I would notlike to take more time of the
House in going into the details of the
various cut motions and the points our
friends have raised. As I have said, I
will get all of them cxamined and take
it up with the State Governments also if
the membersso desire. They may write to
me on any problem where they think it
is necessary to do that.
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_SHR'I DINEN BHATTACHARYYA:
Water is not being supplied to the culti.
vators.

SHRI JAGJIVAN RAM: It has been
given. Perhaps you have no information,

SHRI DIENEN BHAT TACHARYYA :
It h_as not been given, That is why the
cultivators squatted on the railwav track
asa protest measure, '

_SHRI JAGJIVAN RAM: Wili you
listen to me? So far as water from
K'?nf:lu Ghat is concerped it hes been
given.

SHRI DINEN BHATTACHARYYA -
It has not been given. Piease came with
me and I will show you. Only day before
yesterday I was there and I have seen.
So many farmers came to me complaining.
I come from that area.

SHRI JAGJIVAM RAM : You may
come i{rom that area, but I have to go by
the words of the Chief Minister of \West
Bengal.

SHRI NOORUL HUDA:
telling the truth.

He is not

DR. HENRY AUSTIN (Ernakulam):
It is said that in the Nagarjunasagar the
project has been completed and there is so
much ofwaterin the reservoir but only
the canals are not there. The Andhra
Government, it is said, has said that if only
Rs. 50 crores can be allotted to the project,
they can undertake to provide adequate
supply of “od to both  Tamil Nadu and
Kerala.

SHRI JAGJIVAXN RAM: Isitnotan
unnecessary intervention ? You have taken
all the schemes for the World Bank, vou
have served vour purpose.

st oag um faat (aR) oS
arft & a8 §2T *1 agAdE 4Gl anq
aFar & | qrft F I AT & IAHT
gaam & art § 9 Afgat g ag aga
aeqr |igr & faa #7 a9g § A1 GEq
S #2a AT § IAFT MeqIA |t 3w A
gramr g | UF &R Y2 A9 4g HIATAT
a1, ##F A yg T Ar fF Afagm #
qfeads fear amgar & sm@ar w@ar
f& w3 smacar 7 a1 &7
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SHRIJAGJIVAN RAM: AsT have
pube“u u)“znhs” mbee have mwﬁ water dis-
.5 n suggested that water
Should be made a Central subject. But
the hon. Member js aware that it can
be done only when the State Governments
agree. I will be very happy about it, if the
hon. Member could utilise his services to
P rsuade State Governments to agree to
that, I will have no objection. Rather, it
is welcome. Certianly we welcome it.
But how can we amend Coustitution, unless
they agree? Thatis also a Constitutional
>roblem. Irrigaton has been 1n the State
ist and unless they agree, Constitution
cann't br amended. Whenever there 1s
dispute between States we try to find a
compromise and whenever 1t is found
that no Compr ymise  or agreement  bet-
ween two or three States 1s possible as
the hon. Membe:r s aware, the dispute
isreferred to a tribunal., This 1s a t.me-
consuming process  Thercfore ¥t has been
my cffurt tosece that these water disutes
among the Srate Governments are resol-
ved amicably. Thrreare disput: s between
West Bengal, Bihar and Orisva. between
Haryana and Punjab betwren Haryana
and U.P. and Ryjssthun. brtween Guja-
rat, Madhya Pradesh apd Maharashtra
and between Tomilnadn, Korpataka and
Kerala. Tnsome casesit has beeg posuble
to succ"ted; 1 some other Cises there are
still hyrdles; but efforts  wre bt‘i.;g made
T am hopeful that 1n many cases it nay
be possible to aclwrve agrement hetweey,
States concerrned out of core

Regarding  sugar inclustry,  ¢r1tain
conventions have  prevailed  for long and
1t 18 not  possible to break them within o
year or two. It has been the practice in the
sugat factories that cane is supplied by
farme: 8 ty sugar factories upd payment 1y
made to them after sugar has been sold.
That has been the practice all along And.
I don't know how this developed; it has
developed. T'his year. the financ al accom-
modation from the bank to the factor is was
on the basis of last year’s production of
sugar. This year, weather condition being
very fuvourable, the production of sugar-
cane has been larger with the result that
there is going to be larger sugar produc-
tion.

The margin moneys the Banks were
providing to the sugar factories were not
adequsto to pay the sugarcanc prices.
The matter was taken up with the Finance
Ministry and the Reserve Bank. 1he
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Reserve Bank has agreed, on beiggsatis-
fied by the factories, to p’mide'“luger
accommeodation to the sugar factories.
And, I think, to-day, they are in a position
to pay their arrears. The condition in
castern U.P. and Bihar is not so satisfac-
tory.

PROF. MADHU DANDAVATE
(Rajapur) : Why don’t you nationalise the
sugar factories?

SHRI JAGJIVAN RAM: That s
different subject.

Thope the hon. Member is aware
that if the sugar factorics fail to give the
canc piice, then the arrears of canc
price may be rewwvered from the sugar
factorics as arrears of land revenuc,

Then I come to the question of wheat
So far as wheat 1% concerned we have
reverted to the position that existed a year
before last all along sincc 1966 or 1967.
In 1969 of 1070 1t wasrclaxed. The pro-
duction this year is going to be larger;
the productivity is going to be larger.
In the year 1973-74, in spite of applica-
uon of fertilisers, the indifferent weather
condition was suth the hon. Members are
aware that though the bulk was large, the
wright was I3+, So, the farmer per unit got
bess in quant ty than he wouldget, this year.
This onc fact should be borne in mind.
‘Then, while fixing the price, the Agricul-
tural Prices Commassion took into con-
sideration ali  the various factors that had
to be taken intn comsideration. After that
they recommended the price for any par-
teular commodity. All those factors have
been taken into consideration bv  tham.
In recom ing the existing price of Rs.
105 per quintals. It was regarded by Gove-
rnment as a salisfactory pnce. There have
been demands, forincreasing this price, it is
but natural. Shri Shinde has given detailed

jesabout the rise in fertilisers price rate

of water supply and other things on which
I shall not go inrw details. In view ot;lthc
i feel or a higher price, perhaps
mmcnﬁ:mﬂd llare comideritgd that
“Allright, even if it is not justified, on
merits some increasc may be given'.
But at time—the House will agree—
when there is a general downward trend
in prices and when 1t has been possible for
the Government to hold in inflation. !
would not have been desireble to add o
the price, We have therefore worked out a
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bonus scheme. ‘The amount of bonus is to
be to the State Government for in-
ves in such developmental works as
will rimarily for the bentfit of the

farmers. If the State Governments so
decide it may also be utilised for making
available to the farmers certain inputs
like fertilizers at concessional prices.
I think, this will be to the benefit of the
farmers and the State as well.

As regards the quantum, well, it depends
upon the quantity supplied as 1t s
on a graduated scale. In cases where stipu-
lated quantity will be supplicd, it will be
roughly Rs. 4.75 per quintal. That is the
scheme we have worked out. That this
Government can be anti-kisan or anti-far.
mer, isbeyond our imagination. The whole
base of the party to which this Govern-
ment belong is the rural peasantry.

The party to which I have the honour
to belong has all these years been working
for conciousness and consolidation of the

try throughout the country. Whether
it is hig, medium, small or the marginal
farmer it has always been our cndcavour
to work for their progress as it is our base.
‘We can never think of taking a step which
will be injurious to the interests of the
farmers in this country. The farmers
our country have always becn patriotic.
r occasionS have come we have
always found our farmers in the fore-
front of any patriotic or national cause.
I only wish that ip society the farmers—
whether small or margipal — could have
been invested with the honour and dig-
nit)_r, they deserve for feeding the whole
nation.

I think, Sir, I have covered most of the
points, I will again express my thanks
to the Members who have participated in
the debate and who have made suggestions
which will be useful to the Government.
I will take this opportunity also, Sir, to
congratulate our fariners throughout the
couritry for the magnificent work they have
done and in the willing way in which they
have adopted the mew scientific method
of production—whether it is foodgrains
or other a commodities. I hope, Sir, the
Houte wil] pass the s.

SOME HON. MEMBERS ; Sir,
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MR. DEPUTY SPEAKER: We have
far exceeded the allotted time. How muth
more you want. The Minister has also ssid
that the Members can write to him and he
will look into that and give a reply. Let
us move to the other subject.

Now, there are a number of cut motions
which were moved by the hon, Members,
Sarvashri Bhogendra Jha, Ramavatar
Shastri, Kathamuthu, ctc. I will put all the
out motions to the vote of the House.

All the cut motions were put and negatived

MR. DEPUTY SPEAKER: The ques-
tion ix @

““That the respective sumns not cxceed-
ing the amounts on Revenue Account
and Capital Account shown in the
fourth column of the Order Paper
be granted to the President fo
complete thc Sums neccsaty  to
defray the charges that will comr in
course of payment during the ycar
ending the gist  day of March,
1976, n respect of the heads of
demands cntered in the second colu-
mn thereof against Demands Nos.
1 to 10 relating to the Ministry of
Agriculture and Irrigation”

The motion was adopted.

[ The motions for Demands for Gronts
which were adopted by the Lok Sabha, are
produced below—Ed.]

Demanp No. 1—DEPARTMENT Or AGRI-
CULTURE

«That asum not exceeding Rs, 1,51,61000
on Revenue Account be granted to the
President to complete the sum rnccessary
todefiay the chargeswhich will ceme in
course of payment during the year ending
the 318t March, 1476 in respect of ‘De-
partment ol Agriculture.”

Dzuanp No. 2—AGRICULTURE

“lhat & sum not exceeding Rs.
47,35,‘;._0,00;’ on Revenue Accowntand n::t
exceeding . 0,24.2 on Capi

t be graa::‘d ?:'a the Presidext to
complete the sum necessary te dehay the
charges which  will come in  course of
payment during the year endirg the gist
day of March, 1976 in respect of
“Agriculture," *
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Dzuuanp No. g—Finnns

“ That a fum not exceeding Rs.
:;;5;49.000 on Re_wnu; Account and
. 1,14,78,000 on Capital
Account be !’tlnll‘J to the Prclidenl: to
complete the sum necessary to defray the
<harges which will come in course of pay-
ment during the year ending the 3ist day
of March, 1976 in respectofFisherics,"”

Deuanp No. 4—~Anmaar HUsBANDRY AnD
Damy DeveropMenr,

“That a sum not exceedi .
n5,65,|z,oop on Revenue Ar(onugt a‘:;:i
not exceeding Rs. 2,66,38,000 on Capital
Account be granted to the TPresident to
complctethe sum necessary to defray the
charges which will come in course of
payment during the year ending the 3isg
dayofMarch, 1976, in respectof ‘Animal
Hisbandry and Dairy Develuopment.”

Deuanp No. 5— Forest

“That a sum not exceeding Rs,
6,94,76,000 on Revenue Account and not
exceeding Rs. 1,14.92,000 on Capital Ace-
ount be granted tothe President 10 com-
plete the sum necessary to defray the char.
g¢s which will come in course of payment
during the year ending the sistday of
March, 1976 in respect of ‘Forest’,’

Demanp No. 6—DePARTMENT oF Foop

““That a sum not exceedi .
2,58,2¢2,62,000 on Revenue Accm:nst ':::i
not excecding Rs. 7,79.61,000 on Capital
Accoant be granted to the  President to
complete the sum necessary to defray the
charges which will come in course of pay-
ment during the year ending the 31st
day of March, :9?6 in respect of ‘De.
partment of Food','

DenaND No. 7 - DePARTMENT 0p Rumag
DEVELOPMENT.

“That a  sum notexceeding Rs.
48,61,46,000 on Revenue Account and
not exceeding Rs. 5,00,23,000 on Capital
Account be granted to the President to
completethe sum necessary to defray the
charges whion will come in cowse of pay-
ment during the year ending the 313t day
of March, 1976 in respect of ‘Department
of Rural Development’’

DEMAND No. B--DEPARTMENT OF AGRI
CULTURAL REs®ancu AND EDUCATION,

“That m sum not exceeding Rs.
8,683,000 an Revenue Account be granted

CHAITRA 25, 1897 (SAKA D.G. (Min. e 262
¢ ii'umi N7

Affatrs), 1973-76

to the President to complete the smum
necestary to defray the charges which wily
come in course of ‘Eymmt during the

year ending the 31s1day of March, 1976
in respect of ‘Department of Agricultural
Research and Education.”

Demanp No. 9—Payuments To InNDiAN
Councat. oF AGRICULTURAL REsEARCH.

“That a sum not exceeding Rs-
32,70,90,000 on  Revenue Account be
granted to the President to complete
the sum necessary to defray the charges
which will «emein course of payment
during the year ending the 315t day of
March, 1976 i1n respect of ‘Payments to
Indian CouncilofAgricultural Research’.”

DexARD No. 10—DEPARTMENT OF IRRIGA-
TION.

*‘ That a sum not exceeding Rs.
10,59,41,000 on Revenue Account and
not exceeding Rs. 3,71,35.000 on Capital
Account be grauted to the Pres.dent o
complete the sum necessary to deflay the
charges which will come in course of
payment during the year endirg the gist
day of March, 1976 in respect of ‘De.

M

partmentof Irrigaticn’.

14 .48 bhrs.
MmISTRY OF EXTERNAL AFFAIRS

MR. DEPUTY SPEAKFER: The House
will now take up discussion and voting
on Demand No. 30 relating to the Manis-
try of Exten al Affairsfor which six hours
have been alotted.

Hon. Mcmbers present in the House
who desire to move their cut motions may
send ships tothe Table within 15 mnutes
indicating the serial numbers of the cut
motiong they would like to move.

DeuanNp No. go—MINBTRY OF EXTERNAL
AFFAIRS.

MR, DEPUTY SPEAKER : Motion
moved :

«Thay asum not exceeding Rs.
82,72,58, coo on Revenue Account and
not exceeding Ra. 25,25.00,000 «n Capital
Account be granted to the President
TO COMPLETE the sum neccssary to
defray the chargeswhich will come in co-
urse of payment during theyear ending
the stst day of March, 1970, in respect
of ‘Ministry of External Affairs’.”
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M Depoty bpeners Sis 1 ihall botin
r. t ¢ Sir, 1 8

my speech yb taking first of all, the
proposition which I believe had been
discufsed during the [ast 26 or 27 Yyears
of our Indcrcndbnce. The first proposi-
tion which I want tostateis, the foreign
policy of any country essentially refiects
the domestic policy of that nation or
country. Sir, unless, in today’s world,
a country can stand on her own, stabilise
her cconomy and show rapid industrial
development and reduce her dependence
on other foreign countrics, specially
imperialist countries to the bare mini-
mum, that country, necessarily Sir, cannot
follow a consistently anti imperialist and
progressive policy.

Secondly, Sir, I would like to starte
that it is about, geventy ycars since
Lenin proponded histheory on imperial;sm.
It was clear from our many ycars ol
struggle against British imperialism and
also the struggles beingwagedby thepeo-
ple of Viet Nam, Combodia and by other
peopleagainst imperialism. thatin certain
aspects, may be here and there, 1mperia-
lism wight have changed its tactics, but
the essence of inuperialist strategy, the
essence of imperialist plan to subjugate
other people, to exploit the dependent
and subordinate poeple, to exploit the
under developed  economics of  many
countries remainstl.c same, Si,itisvery
strange thateven after recent revelations
of American  intelligenc agencv, the
notorious CIA. their machinations in
Cuba, Gautemala, Chile, Bangladegh
and Portugaland alsn their revelationsthe
latest of which clearay stated that the
CIA was also actively engagedin assassin-
ating popular natioral leaders of various
countries in the world, cven in spitc of
the fact that during 1971, the American
Scventh Fleev had come very near the
Indian Occan threatening the peace
and tranquality of our country,
after that, the External Affairs Minister
and the Government of India wond like to
make us believe that thereis noconflict
of interest between India and the
U. 8. A. I will come to this later, But
now we are discussing the foreign policy
of our country against the of
the sweeping victories of the Ngtional
Dotins 18 | tmpertalinn, - the - world's
.-p i im’ workd's
gendarmes, is receiving blows after hlwu
and defeat at the hands of the national
forces. The people of Vietnam and
Cambodia have achieved brillisn military

APRLL 13, 1975

D, G, (Mip,
M#}. ﬁ‘qs-u 2
and itical vicvories. In  Cambodia
the . Nol Government have -lmdy'
fledand in South Vietgam tho qu-m
:rylrof the mch::aﬂun u;'unpu:hh ol

regime . v
are numbered. ° -

Thereisa gmwh;f realisation and unity
among under developed  countries to
resist imperialist presswie  of thruwing the
burden of their economic crisis ¢n to the
shoulders of other dependent and less deve-
loped and vnder developed cuntries. Even
now, in spite of these scries of defects
which are being inflicted on American

erialism. they have not given up the

icy of imposing neo colonialism  aud
colonialism on other countries. What
is our experience in thelast 18-g0 years?
The _!.teu oneis the Bangladesh struggle.
During that strugglein 14971 andin the
carly pait of 1972, we had scen that
American imperliaism tiied its begt to

crush and s ress the nationallibergtion
movemen!, t had come  into  the
Indian Ocean with its Seventh Ylect

which was a flagrant violatun of all
juternational rules and canons of law.

15 hre.

Receptly we haveseentlatthe U.S. A,
has resumed arms supplics to Pakistan as
partof itsgrand strategy to cicate buses
in the West Asian  region together with
the one at Diego Gaisia.  This precess
of arms supphits to Pakista), and therr
machinations and the usc of Dicgo Gaisia
as a mibtary basc is tlucatenu.g the
peace and (reedom of all peoples in - Asin
and Affifca who arc fighting their reacti-
omary rulers and imperial is ths patrans.
The Ub arms supply to Pakistan, let
it be noted very clearly-tlus House has
alrcady discussed it is direc ted against the
socialist counties who are thee best friends

of the go]minl. d dent and anti.
imperialist peoples of the world. The mms
'le to Pakistan and the establishment
of Diego Garsia as a basec arc meant to
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ﬂ'mnl tak theitziti;etlnto have normal
reala p with | le’s Republic
of China. They would also. try to furce us
lhlm.lgn the element of anti-imperialism
which is now displayed to words west
Asian, African and other people’s struggles.
This is possible because even now we are

liﬂ'bo'nrw illusions  about Ameri-
can aid. We are more and more depen-
dent upon British and Americap

imperiglism aid. What is our attitude
during the last 28 years ? we have discussed
those issues in Parliament. Our Forei
Minister and our Prime Minister had de-
clared again and again that we were up
against imperialism and it its tactics. But
in reality we find ourselves more and more
dependent upon US imperialism. The
feport here says:

"It was generally recognised in both
countries that in +iew of their demo-
cratic traditions and absence of any
conﬂift fiitnrinnal interests there was
considerable sc for devolopment
of relations on “r:geb“i‘ of equality
and mutuil reapect and understand.™

After the experience of so many yrars of
British and f:nrr-nc:m imperialism, their
tactics in owr countrv, in Bangladesh, in
Viet Nam, in Cambodia and China and
Guatemela and other  auntrics, this is
what they say. The stark reality has come
up in the addendum and the &owmmcm
of India had to admir ; **That the hope-
ful trends w Indo-U.S Relations in 1974
were clouded by the American decision
to reverie the ten year old aims p licy
twords the sub-continent.”

Weare sarprised  that our present
Foreign Minister aud his predecessor were
nurturing hopes of ¢stablishing mature and
stable relationship with the Uiited States
ingnte of the nefarious role of the im-
perialism all over the world. It is not at
21l sosible for a dependent country  like
ours,

Indiaisthesecond largestcountry in the
world. Apait from the very size of this
country, we have a glorioustradition  of
antisimpeiialism. During the days of the
Ypanish CGivil War, Pandit Nehruraised
thebauner of anti-inperialismin this «oun-
try. Inspiteofsuch traditions, we could not
play a decisive role in thestruggle against
imaecialism, colonialism and neocolouia-
lism bscause econnmically we are depen-
dent imperialist  cour trics and
mosopaly capitalistloan. Mere expres-
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sion of regret at the esgablishment of &
military base at Diego Garcia and at the
US armasupply to Pakistan is notenouﬁ;
I would ‘Eimedly ask the Fore
Minister: Are you prepared to work out
your economic and political policies as
to be in a position to dispense with
American aid? The reply would be: no.

In September 1978, it was decided to
fully recognise the Govesnment of Natio-
nal Union of Combodia and also the Pro-
visionol Revolutionary Government of
South Viet Nam. But even this report sta-
tes that “*the situation in Gombodia conti-
nues to be fluid”. Only a few weeks ;blck
th red this report. Does it still co-
nt?r{t:-f:?be Auid ? Now, of course, after a
long thinking, when Lon Noc has already
fled the contry, the Government of India
has decided to recognise the National
Union of Combodia. But even now after
one and a half year we have not been able
to accord full recognition 1o the Provisio-
nal Revolutionary Government of South
Viet Nam.

1 should like 10 ask the Government
whether 1t would like 1o be the last o re-
cognise the P R. G. of South Viet Nam.
Why don't you give them recognition?
Here imperialism wants to interfere and
President Ford 1s askug for aid of 722 m-
Ilion dollars from the Congress. But who
sabotaged and nulified the provisions of
Paris Agreements? Antics of Thicu puppet
regime are well know. They have nised
raids to grab the territory under PRG co-
ntrol. They have orgawsed air raids in
areas decp inside the teritory of PRG.
They have refused to release two lakhs of
political prisoners within 9o days as pro-
vided for m the Paris Agrecment. Fuither
they have detained 60.000 peuple during
the last two ycars and at leastusoup
U.S. military persounel m civiljan disguise
arestill operatme in South Viet Nam
and there s cor tinuous arms supply by
U5, to Chieu ctique, Sir, I suggest to
the Prime Mimister to ash the representa-
tives of puppet Thieu regime leave our
soil and torecognise the PRO of South
Viet Nam immediately,

Whatisthe role of U. S.  Imperialism
in South Kutea ? They aiepaipctuating
barbarous hostsle acts agaimt  DPRK.
They are aggravating tcnsion to per-

setyate division of Korea aud in_spite of
all thegcthingsand in_spite ufthe fact
thatthe other day 8 patriotsincluding two
journalists were done to death and weie
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executed in South Korea, there is no
condemnation by the Government of
India, Not only that, The Externa]
Affairs Minister had ﬁnid a visit to South
Korea ony last year thus allowing the fair
name of out country to be sullied. In the
Middle East we have made our position
very clear thatthe U. S. Imperialism is
still conspiring to pressurize Arab coun-
tries, Israc] should vacate aggression and
restore therights of Palestinians, I should
ask: Can Isracl defy U. N. resolution
without the connivance of the U. 5. A, ?
There isa in Chileanditisthe result
of the C.I. A. activities

Sir, a Committee ofgroup of 20 eminent
persons were appointed by the U. N
Secrctary-General tostudy the 1role of
multi national corporations and their
impact on devclopment spcially on de-
veloping countries and to submit recom-
mendations for appropriate international
action. What was the result ? The Ex-
ternal Affaira Ministry reportsaysthat
“the report also concluded that, while the
role of transnational corporations was
mainly economic in character and in.
fluence, the nom-cconomic impact was
frequently as importantas or even more
important than the economic impact,
The Report unequivocally condemned
subversive political intervention on the
part of the transnational corporations in
the affairs of the host countries.  Even
after this, in this country our Prime
Minister, Finance Minister and others
do not condem the activities of mulii-
national corporations;, on the other
hand, they are welcoming the inflow
of aid from m ilti-national corporations.

I will guotefrom today's TIMES OF
INDIA which containsan articleaboutthe
situation in Vietpam:

“The novelty in the methods to
achieve U. 8. onjectives consisted of
three elements. There would be President
Thieu's mercencrary armics, cquipped
with American weapons and trained and
directed by U. S! military personnel,
most often in civilian disguise, There
would be the ‘deterrence’ of preponder-
ant U. 8. forces—some off shore with the
Sevénth  Fleet and  others lurking in
Pacific Island bases, in the Philippine.
in Thailand to which the U. 8. air opera-
tional command for South Viet Nam had
been dhilted, and furtheér back in Taiwan
sud Japan. Backing all these would be the
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nuclear weaponry to inti t
and the North Viehunmff.. hhe SRE

According to the data compiled by the
Pm,fra:\m wamxr 1972 to,l'ambymry
1973 W e ris agreement was
alfnad, the U. 8, thlpﬁed 652 planes
of various types (260 ter plslnel, 800
helicopte1s, 32 C-1308, 6o reconnaissance
planes. ...

MR. DEPUTY-SPEAKER : Why read
it? I am sure the Minister has read that
article. I have read it.

SHRI NOORUL HUDA : This indi-
cates the depth of the crisis in Vietnam, I
say with all humility on behalfof our
party thatunless we reduceour depende-
nceon American aid and multinational

rations, our Governnent cannotfollow
consistently  an anti.imperialist yolicy
I wouldask the Government imﬂiiltciy
to recognise the Provisional Revolutionary
Government of South Vietnam and also
ask the Americans to withdraw all
their armies from South Korea, South
Vietnam and Cambodia.

SHRI Ii. N. MUKHERJEE (Calcutta-
North East) : 1 beg tomove

“That the demand under the Head
Ministiv  of Extenral Affairs be
reducedtoRe. 1,7,

[Fialure to have full diplomatic 1ela-
tions with the Provisional Revolu-
tionatry Government of South
Vietram. (17)]

“That 1Le demmand under she Head
Ministry  of Exterral Affairs
reduced to Re, g,

[Failure to cvolve ways and mears of
defeating U. 8. blackmail and blusyer
which threatens the peace.  freedom
and security of Asia. (18)]

“That the demand under the Head
Ministry of External  Affairs be
reduced by Rs 100"

[Need of wotking out positive measures
tocounter U.S. hegemonistic scheme
in the Indian Occan region. (19)]
“That the demar d under the Heads
Ministry of Externnal Affairs be
reduced by Rs. 100

{Urgency of friendly settlement with

Bangladesh over Farakha waters, sea
boundary demarcaticn and other

issues, (20)]

D.
External
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“That the demand wunder the Head
Ministry of External  Affairs be
reduced by Rs, 100.”

[Reasons for rently unconscion-
#ble increase in Discretionary Expen-
diture, (21)].

“That the demand under the Head
Ministry of External Affairs be
reduced by Rs. 100.”.

[Necessity of toning up foreign policy
nlanning and implementation
mechanismsin the Ministry, (22)]

“That the demaud under the Head
Ministry of External  Affairs be
reduced by Rs. 100."

(Indias’ policy about imperialist func-
tioning through multi-national
corporations. (23)].

“That the demand under the Head
Ministry of External Affairs be
reduced by RS. 100.”

[Feasibility of postive steps towards
Asian Security and prace. (24/].

SHRI RAMAVATAR SHASTRI
(Patna) : I beg to move:

"T:hll the demand under the head
Ministry of External Affairs be
reduced w Re, 1™,

{Inordinate delay in recognising the
Provisional Revolutionary Goverp-
ment of South  Vietnam (25'].

*““That the demand under the head
Ministry of External Affairs  be
reduced to Re. 1™,

[Need to stromgly condemn the U S,
intervention in South Virtuam (26 ]

*“That the dumand under the head
Ministry of External  Affairs b
reduced tu Re.1™,

{Necd to demand wthdrawal of 25090
Amcrican  military  advisers fromn
South Vietnam and tostop supply
of U.S. arms ta the puppet Govern-
ment there (27)]

“That the demand under the head
Minis of Exterpal  Affairs be
to Re. ™.

[N=ed #0 start jaint action with iitto-
ral commtries for the removal of Ameri-
can baseat Deigo Garcia (s8)].
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“That the demand under the head
Ministry of Exterpal Affairs de
reduced to Re, 1.,

P‘l.ilurf to get Hindi recognised as
anguage in the U. N. (29)].
“That thc demand under the head

Ministry of External Affairs be
reduced to Re. 1™,

El;!ted to post only such persons in our
issions abroad as have firm faith
in our foreign policy (go)].

SHRI P. G. MAVALANKAR (Ah-

medabad) : I beg tomove

““That the demand under the Head
Ministry of Extcernal Affairs be
reduced toRe, 1.

[Fialure to formulate and implement
a good, vigorous and imginative policy
of achieving unity and understanding
among the countrics of Asia. (31)]

“That the demand under the Head
Ministry  of External  Affairs be
reduced toRe. 1.

[Fialure to reorient drastica ly and
realistically the pattern ofdiplomatic
missions and relaticns of India, with
various countrics all over the world.

(32}

“That the demand under the Head
Ministry of External  Affairs be
reduced to Re. 1. ™'

{Failure to shape a sepsible, bold and
sound foreign policy which would be
genuinely  pro-India, promoting
the best interests and  ideals of the
nation. {33)]:

“That the demand under the Head
Ministry of  Extcrnal Affairs
be reduced to Re, 1.

[Failure to pursue a truly non-aligned
approach and asimilar linc of speeches
and actions at the United  Nations
in particular, and at various inter-
national conferences and gatherings
in general, (34) ]-

“That the demand under the Head
Ministry of External Affsirs be
reduced by Rs. 100.”
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[Need for a susteined effortat persuad-
ing member nations of the U. N. to ac-
cept Hindi as and additional language
for all official porposes in the word
body, (33) }. :

““That the demand under the Head
Ministry of Extcnal Affairs be
reduced by Rs. 100." .

[Need for effecting large economicesin
the establishmentand running of our
dipolmatic missions abroad. (36)].

“That the demand under the Head
Ministry of External Affairs be
reduced by Rs. 100™.

(Need for sending wrell-cquipped,
enlightened  and knowledgrla);flje
persons at the U N. and other world
agencies annual meets and special
sittings. (37)).

“']E‘h:at the demand under the Head
Ministry of External Affaors be
reduced by Rs. 100.”

[Ne?d for smproving the standards of
cfficiency and s=rvicr at our Embassres
and Missions abroad, particula ly
In regard o extending all necessary
courtesy  assistance and guidance to
visiting Indians and tounsts. (38'].

“That the demand uncder the Head
Munistry of Extrrnal  Affaire be
redured by Ras. 100.".

[Need for improving India’s relations
with the developing new nations 1n
Africaand Latin  Awcrica. /8g)].

“That the drmand under the Head
Ministry of Exernal  Affairs be
reduced by Rs. 100,

[Need for a fresh, incaningful and
courageous initiative at breaking the

drawn out statemate in Sino-
Indian relations. (40)].

“That the demand under the Head
Ministry of External Affairs be
reduced by Rs. 100.”.

[Need for & prompt and purposeful
action at building up sound Indo-
Armrrican understanding and frined-
ship, so that the relations between the
two peoples are strengthened and the

nistrations in the two countries
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are better able to inform and under-
stand each other, (41)}

“That the demand under the Head
Ministry of External Affairs be
reduced by Rs. 100.”.

[Need for a constant vigilance and en-
deavour at keeping the Indian Ocran
frec from any military, strategic
or allied considerations by the Big and
Super Powers. (42)].

*“That the demand under the Head
Mimstry of External  Affairs  be
reduced by Rs. 100.°".

[Necessity for a thorough overhaul in
the functioning of the  Ministry of
External Affaiis. (43)]-

““That the demand under the Head
Mmstry  of Exteryal Affairs  be

reduced by Rs. 100",

[Need furrestricting the amourt to be
sptut under the category of Distreti-
Expenditure 144

unary
“That the demand under the Head
Ministrv  of External  Affaire be

seduced by Rs. 100"

[Need {or a grater and betier Imuative
dnd effort by India for surengthening
the Commonwealth o Nations. 145:)

«“I'hat the demand under the Hioad
Ministry  of  External  Affairs bLe
redured by Rs. 100,

[Need for removing the uncertain-
ties and for improving the lot of Indiean
Nationals who wrre and some still are
hving tn the various newly  irdeprn-
dent conntries of Africa. (46,].

“[hat the demand wnnder the Head
Ministey  of  Exterual Affairs be
reduced by Rs. 100™.

[Need for toning up the plapning re-
srarch and study divisions in
Ministry of External Affairs. (47)]

'“Lhat the demand under the Head
Ministry of Esternal Affairs be
reduced by Ri. 100",

[Nerdforaunu&ndahnhwed appr-
oach regarding invitations and

ments for welcoming state dignatories
from various countries of the world.

(48)]
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“That the demand under the Head
Ministry of External Affairs be
reduced by Rs. 100.”.

[Need for good, fricndly relations
rticularly with close neighbours
ike Bangladesh, Nepal, Sri  Lanka.

Afghanistan and Pakistan. (49)]

“That the demand undrr the Head
Ministry of External Affairs be
reduced by Rs. jou™.

[Need for a reappraisal of India’s
cffective role in the  non-aligned
nations. (50)].

MR. DEPUTY SPEAKER: The cut
motions are also before the House.

'SHRIDINESH SINGH (Paratapgarh):
Sir, itis heartcning to see that after a lapse
of two yrars, the House has found time to
disucss India’s forcign relations.

SHIRI SHYAMNANDAN MISHRA
(Begusarai) @ He as olso speaking on a
special commission now.

SHRI DINESH SINGIL: This baule
of Asian  freedom  that had begun at
the turn of the century 15 now coming to
an cnd. I think this would be an appro-
priate moment for uy 1o take note of the
fact that a rew Asa with ull s
impications is coming up. I say  this
particularly in relotion  to the heroic
struggle (or 1de pondenee of the people of
Viemam and in fact, of the people of
Indo-China  a% a whnle. Uhe pt'npll' of
Victnam hatl to faece ot only a colonal
country but  the wotld's  Lirgests
military power. In doing so, they won
the respect of the world and it is matt r of
yreat pride for all of us, b-cause ther
struggle symbolisrs not oply the  inde-
pendence of Victaam  but the independe-
nce of Asia and the cmergence of o new
Asian personality which can reistioree,
however strongly and willfully it m'ght
have bren used. Therefore, 1 take thos
opparturity  of speaking in this  House
to pay my homage to the peuple of Viet-
nam and in fact to all others who have
made the supreme sacrifice, so that we mav
be able to live in freedom and digrity.
Sir, all of usin Axia fought our battle
for inc'ependence in different ways. Under
the great ledership of Mahatma Gandhi,
weevolved a non-violent pattern; others
dealing with different powt rs had to fight
differently. But the focusofall our effart
was  gaindt colonialism, because it was
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colonialism which manifested itself in
diﬂ'en:nlt ways. ’I‘hcu;l was a ::lirect oolonlllw
rule which we fought in _this countr¥;
there was indircco:'soolonml rule which
the people of Victnam were fighting. In
its new garb colonialism has, in places,
emerged though Lecal Guvirnments,
stooges of foreign powers, and it has hecx:
cstab'ished that foreign  powers will no
be able to have client State in Asia; that
they will not be able to run affairs in
Asia indirectly through their $toog' $;
and thatis why, paiticulasly, we ought
to take note of what has halppfglrd in
Vietnam and what is happening in Viet-
nam because, to my mind, #t gurb the
end of the client-State-rlstion ship which
the colopial powers had cstablished n
this part of the world, I draw the attention
of the House to the client St'atcs because
we ourselves suffer from a neighbour u_v!w
las tended to be a client State ofa fucign
power since its own indtpendence and
in dealing with 1t we shall have W hrlar
in mind that we have to gu to the peopic,
we have to persuade the people to a_pprlc-
ciate that a chinet siatus would imp'¥
forrign domisation and orly then we
shall he able to make adjustments with
them  hecause threre will  have to i
adjustments betwien two free peopies
But in relation to the point that T was
making, I would wish to drow the atten-
tion of the House to the continuing b"'.'-l"‘
that goes on in Asia and that 13 aginst
econumic f'xplui(alio“. It would br mteicsts
g to reacall that out of the 138 mem-
ber-Statcs of the United Natiors. 173
are the deve lop.ng countrics And if you
tuke away social.st counlsjvs from  the
others, then only a handful of countiics
in  the world today have cornercd
wealth of the cntie werld. [y im-
portant to ralisc that in order Lo corncr
the wealth of the world, they l;:wl\:
attempted to dominate this world throug!
mibitary power.  through ceonomic
powcr and at times cven through cultnal
eflorts.  Formynately  for  ub, we are a
country with tremendousraw mntenalland
also a country which has the wor d’
third largest technological man-power and,
therefore, a tremendous pmsa_b:hrj' eXxisls
in this country for harnessmg@ the raw
materials thatwe have and also for working
together with countrics i Asia to gIve
a new lead against the war of exploitation
thatstill gorson. I am personally  happy
that there is a much _greater £Tonmic con,
tentin the conduct of our for atio
and it is particuarly heartening o sec
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Finance Minister as the head of the MinistrY
of Ex_terna.l Aftairs 8o that he is al!;‘l':t:o
combine his knowledge of financial matters
with diplomacy to enble India to play
a greater role in  bringing about cco-
nomic . development  in  the developing
countries. And Isay this with the back-
ground of what 1 saig carlier that India
with its raw materials and with it third
largest technological man-power has a
tremendous possibility to  assist other
developing countries.

Also the tendency that we have deve-
loped, to look up J the developed gov:;-
tries as the sole source from which techno-
logical information can come, has to be-
broken. We have oumscles, together with
our friends, also to go in to 1€search which
ha: enabled the richer powers at the moment
to receive the technological know-how.
w;.mm we do, Sir, we have to bear in
mind that greater emphasis has to be on
Asian aftairs, that we are a part of Asia,
that we are strategically situated in ‘Asia,
that we command the largest portion of
the Indian Ocran and are in the middle
of the routes, the sea lines that go through
the Indian Ocean. Therefore, from the
Poilats of view of raw material, technologi-
cal know-how, manpower as alse geo-
8raphical situation , we have an advantage
that frw countries enjoy; but this adv-
antage has to be turned for collective bene-
fit. Wrat has been lacking m  Asia is a
collec_twc vrganization for the development
of Asian countries. You will be surprised
%o hear, Mr. Drputy Speaker, that there
Isbardly an Asian orgamzation worth
1t8 name, cither poltical, ecomomic or
even cultural. We did make an cffort w
get together into whar was to b~ knuown as
the Asian  Council of Minsters; but 1
am afraid it 13 now practicaly dead asa
doob, It is this emphasis that we have to
re<Create; we have to give a frelug to the
Asian  countries that here is  another
Asian country, capabe and willing to
aspistin the larger development of “Asia.
And I speak of development in Asia in
no patochial sensc. I am notsaying that
Asia should be built up against Europe,
against Africa or against others;  but
that vur primary respuasibility,—historical,
gcographic and strategic s to develop
the areas surrounding us; and therefore,
we have inevitably to place greater em-
ﬁum em  the development of  Asia.

niortunately, our outlook is still European
fo Western -oriented. Qur main Missions
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arcin Western countries, Qur tours ar®
wsually to Western countries; and th®
general orientation of our serviee 1s also
towards the Wrstern countries. It has
been my hope that it would be ible
for us to develop a sens of Asian identity
in the conduct of our external relations;
and 1 hope that the Foreign Minister
will be ablc to make apositive contribu-
tion in this direction.

SHRI SHYAMANANDAN MISHRA
(Begusarai): But ecven the Indian
identity in external affairs is completely lost
now. Where do you matter?

SHRI DINESH SINGH: What we have
to praject Mr.  Deputy Speaker, is
cooperative identity and not a national
identity in international affrairs, which
docs not mean (Imterruploins) that we
become oblivious of our national int-rests;
but our national interests will have to
be welded together with the npational int-
ereats of other countries,to evolve a com-
mon approach. Unless we do that, there will
be a tendency for a large and potential
country like India to turn chouvinistic
and inward looking and that is why 1 have
not attempted to emphasise the national
identity. The image. as the hon. Member
would racall, which we collectively
helped to build, was that of Tudia as a
part of the Afro-Asian solidanity.

As ! wassaying, it1s neeessary for us to
cvolve Asian  orgamsations for mutual
devclopment. In this context, I would like
to say that what is happening in Weat
Asia is of gicat importance to us. The
new wealth  that the West Astan Coun-
trics are acquiring out of the sale procceds
of their oil is being diserted for investment
into the developed saciety. into  the
countries which do not need cxternal
capital for their own development. I am
conscious of the effort that the Forcign
Minister and the Government have made
totry to divert some of this [for
developmentin the developing Countries
and 1 would urge upon him to use his
influance tostrengthen this move. In fact
I would go so fur as to suggest Lo him that
he takes the initiative in establishing an
Asian copoperative cadesvour, In which
these funds could be used. This would be
natural becguse of the  interd
that Asian countrics have on on¢ another.
Otherwise, the difficulty is that West
Asia may get is olated from the maipstream
of Asian thought, which will permit the
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outside to put direct pressure on the
" WestAsian countries, The dangers of war
in West Agia are not to be taken lightly.
, thier security lies not only in
the asscrtion of their own power, or
the build up of their own power, which
can not be done in such a short time, but
by bringing together the Asian consious-
nessin their defence. And that consioys-
ness can  come to their defence only if there
is a cooperative effort. 1f, as developing
countries, we suffer greatly by the im-
balance that has been created by the rise
in oil prices, then the Asian solidarity
is we ed. Therefore, there should be
a consicous cffort to try to put togcther
thosc newly-generated resources into the
development of the Asian region.

There was a time when India’s voice
was the voioc which was greatly valued
in the councils of the world. I can sce
my hon. friend, Shri  Mishra, agrecing
with me. Byt 1 am not going tv say in
the next septence what he would have liked
mc to say; or, my be, atthe end of
it he may not agrec. I am not saying
that the power behind  India’s voict has
been weaktened. In fatt, the power behind
India's voice has been strengthened. I
gave the exumple of our economic poten-
tial, I gave the example of our technolgical
potential. We have made great strides in
developing nuc'ear energy  fur praceful
purposcs and we have made tremendous
development in the industiial complex
of this country.

SHRI SHYAMANANDAN MISHRA :
No addition to the economic assistanoce

recently.

SHRI DINESH SINGH: When one
talks of a country’s exterual relations
one does not think in terms of one or two
years, specialiy those years when the eutire
eoonoun!::mordr}r may have bernindifficuity,
but one thinks of trepds which will inevi-
tably produce certain tesults.

1 tried to mention carlier that India
does not only have the potential but has
also made & demonstration of its technu-
logical progress. Therefore, it hasgencrated
termendous potential. But 1 referred
the question of India's voice in  the
councils of tb‘uurld vn'thh !adp;glcuhr
point in mind. I recognise that diplomecy,
silent diplomacy is of great value. I am
conscious of the fact that at times it beco-
mes neceasary for & country to take a low
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key posture; but a low key ure at a
time when tremendous activity is taking
place around one is not necessarily produ-
ctive. And this is again relation to the
developments in West Asia and South
Ea_.-l Asia. There was a time when, if any-
thing bappened in this part of the world,
India was always in the centre of the pict-
ure. India was not only consulted; but
India was alsu usually the main instru-
ment of the international will. Now, we
have for some reason, moved away from
1L; and it is now necessary to go back to
that, because it would be an essential
clement in bulding up and Asian persone-
lity, A lead will have to be taken and in
this, we need not be oyer-concerned about
the attitude of Chind or Pakisthan or any
other country. If the most important
power in the world to-day has not been
able to prevent the emergence of the
Asian personality, I am sure China cannot
stand in the way of Asian unity. Asian-
unity will come and we must play our
role, irrespecuive of the attitude that
China or Pakistan or any other nation
may have; and I have no doubt that once
an initiative is taken even countries
Whice may not be particularly friendly to
us to-day or whose guvernments do not
-to-cye with us to-day, would find

Itto be away it from the mains-
tream of Asian thinking. Sir, 1 would wish to
conc lude with a reference to our relations
with the super powers. I have refrained
from talking about owr relations with
individual countrics. becawe I know
many of my freinds wiil be referring to it
to-duy; and in the short time available
to me, I wanted mainly  to point to
certain trends rather than go into detaius;
hut Sir, our relations with  the super
powers, as natur,Iy with any other
country, have to be buiit on the basis of
identity of interesis, We have fortunately
been abic toident fy ourinterests with the
Soviet Union; and what we see to-day
as the manifrstation of Indo Soviet fiiend-
ship is not a  relationship between a
weak and a strong power; butitisa
relation.  ship  belween  two  equal
countries, because they have been able
to find aress in which their interests are
dommon: and it is a tribute to the paticy
bath of India and of the Soviet Uninn
that irrespective of their global strategy
elschwere, they have been able to identily
atcas in which they could very closely
work together. Now, unfortunately such
adevel nt has not taken place with the
United States. I have, on a number of

see
it d
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occastons, mentioned that there is need
for us to make sush an effort because
irrespective of which government may be
in powcr in the United States, there is a
certain  identity, at least of ideals and
purpose, and also I am sure of interests,
with a large country like the United
States; and our relations should not be
left to the whims ofindividual ambassa-
dors and others, however distinguished
they may be, but it must be based on
certain realitics, and tiwse realities can be
understood only when there is an  assess-
ment of our own intercsts and the possible
mterestsofthe United States.

15. 35 hours.
[SHRI ISHAQUE SAMBHALI in

air

I 2m sure that the Forcign Minister
would be able to make 2 beginning in this
direction. Once we zre able to sort out
our relations with the super powers, it
would help  us more in  our effort to
develop an Asian  personal'ty and in
devcloping Asian  cooperction.  Thank
you very much.

SHRI H. N. MUKHERJEE (Czlcutta
North East) : Mr. Chairman, Sir, having
taken part in this prticular debate almost
without intarmission for the last 25 years
I confessto a certain fztigue in apgro. ci-
Ing this subject, a fatigue which I fear I
have not been able to overcome, in s ite
of whatever relation I could draw from
the very intcresting Speech justmade
by my friend, the former Forcign
Minister of India. My difficulty in regerd
to a discussion  of our country’s foreign
policy  drives from  our difficulty in
(lt:alin_;,r with the principal politieal
oFgecisating in our country, the Congress
which the Drime Minster lately desciibed
somewhere as a loose sort of party, rather
amorphous, rather difficult to organise
and integrate. In relation to fore’gn
policy also, I find that it is somewhat
loose, and it hasloSt the footing in Hrinciple
which in his time Jawaharlal N hru in
his incessant dialogue with his peaple in
Parliament and ocutside used to try to
evolve. The resultis a kind of ad hocim
which does no good for anybody. The
resultis a dependence upon the bureau-
cracy, which operates from South Block,
in a manner which, quite frequently, is
somewhat disgusting.
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We have recently had the mortification
of having to see our Ambassador in the
United states taking seriously the amoral
and scrupleless politician like Kissinger,
whose award of a Peace Prize must he
the prize joke of the century. When our
Ambassador was talking about tilting or
re-tilting of this man  or the other
he was making a fool of himself. It shows
the nearly inerzdicable pro-West oriepta-
tion which has made a permarent settle-
mernt in the South block, whichiswh't large
all ower in  the report which has been
presented to us in this House.

Before I get into the other subjects, I
would like to have some clarification of the
reasons why we are asked to grant dis-
crctionary expenditure funds, which have
jumped up from Rs. 11.69 crores to Rs:
23.69 crores this year. I know d’scretionary
expenditure cannot and necd not be
expounded to us, but we must have some
idea as to why in onc year’s time the dis-
cretionary  expenditure at the —mercy
of certain  people has jumped to  that
extent.

Before I procced further, I  must
congratulate the Goverpmernt thet in
regard to Combedia they have at last
recogn'std,;  not too lzte happily, the
regime that rightfully hes taken over,
almost taken over, in that countrv. I
would only esk our Foreign Mirnister to
remember that with  C:imbodia we Lod
very [riencly relatioinship, s evidenced
by tle fact that in the capital Phnom
Penlh one of the most important  avenue
still named after Jawaherlal Nehru,

I am glad my frind the former
Forcign Minister refered to  Vietnam,
The glory of Vitnam has becn written
with a sun beam in the pages of history.
There was a cruel calamity, the United
States aggression, cven after the Paris
Agreement of 1973, which the Uniwd
States coptinued in violation of theagree-
ment, spending in the pcri«.d__aftcr 1979
settlement po lessthan three bi'licn dellars.
Butthey failed and we know the result,

Sir, I am glad Mr. Dinesh Singh men-
tioned Vietpam to begin with, more or
less as the text of the sermon so to spezk,
when we discuss foreign pelicy. Itis good
to remember that power like the Ulited
States can never, whatever the machina-
tions of the rulers of that country might be
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reverse the process of history. They have
spent 150 billion dollars over Vielnam
lm 1954 and that amoants to Rs.
150,000 Crores at lest in Indian moncy.
ther the Unite States’ funds, northe
Unite State's arms supplied to the black-
guard elem=nts in ietnam which was
twice what was supplied to the popular
side by the Soviet VUnion and China,
of the United States troops which at
one tim* puml 550,000, nor the
United States , advice could prop up the
dirty regime in Victnam which they
wanted to continu¢ under their thumb.

1 have had the m rtification of listening
to certain people whom I donot se¢ now,
and who said at on¢ point of time in this
House, in the last Parliament, that
India’s fight for frecdom  was being con-
ducted on the Mckomg River. I do hopre
that they do get information about what
is happcening in Mekong River at the
present time.

Sir, we have certain
Tne entire dastardly gang which gues by
the yame of the Thiewe clique must go
and wu nimst pot allow our country  to be
told all surts of fibs  manufactured stories
about “evacuation”. Actually, even the
Well known West Germany paper “Der
spiega’ hay been c¢omstraincd to exposc
American repurts  about  cvacuation
taking palce, as if from the liberated
Zont ptople are running away while the
fact of the matter is that the Amrican
imperialists ana their  sctellites are trying
to give the last blow to their own people.
‘They are comptlling whoever livesin the
liberated area t gun point to leave the place
and thry have already run away with
hundreds and thousands of children who
like the  Jamissarits in  the old Turkish
sultan Court, were taken away from Bulga.
tia and other FEuropean  countries
under the Turkish sultan and were taken
away and brought up in wrder to become
something of an instrument of the stan.
So, they arestepling thousands of chnh_i: cn.
They arestaging all kinds of ughly tricks.

responsibilities,

The world's conscicpee can no Jonger
be hoodwinked and we know exactly what
is happening,

Since the PRG of South Vietnam has
praved itself to be what it is; since ten
ont of seventeen milion e pow in
South Vietaam live under ad minis-
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of the tenitory is now iberated, we have
to goahead. Qur Foreign Ministry should
Come .forward. without a  minute’s aclay
and give the fullest diplomatic recogaition
to the PRG of South Vietnam. In the
meantime, we should also send reliefso that
the people who as ¢ suffering there can have
some kind of alleviation. I say this because
I learn that even Finland and Sweden
have sent relif 1o Sauth  Vieinam. The
Tntemational Red Cross is also taking
some steps. The French  Gommunist Fart
has sent a donation. If  Jawahailal Nehiy
was alive, I expect the would have said,

let us do somecthing sabaut the people
there. We shall serd relief there.” But we
do nothing of the syrt. On  the contrary,
instead of saluting the gloty of Vicinam,
we delay . ricognition to the PRG of
South  Victnam.

We have an  Ambassadir  in the

mnciatic Reublic of Vietyam whom
we have called back. 1 don’t think we
have an  Ambawador resident at  the
moment in  Hanei. Perhaps a  Deputy
Secictary iy Leing uursed somewhere to
b* sént as an wnimper tant customer to
tunction  in Hagoi. Actually, from Hapui.
then great Ieaders have come to us the
never,,, to b furgottn He  Chi Mipl.
cam® to Delly some years back. Prime
Mmister  Pham Van Dong Game mgre
than once; Jawbarlal Nelru  himself
told me unce how about pham Van Dong's
face, these was a swmp  of nobility, (ne
stamp of suffering borrt* with equapimity,
wotthy  of the finest Buddhist, _he is of
course pol a Buddhust but a revolutionary
Pham Van Doung came twice w0 thn
country.Ho  Chi Minh  came to this
countiy. But of course, our big leaders
do not gu there. Our Prim Minister does
not go there, Om Exteryal Affairs Minis-
ters , Mr. Y. B.  Chavan., has not yet
gone there. Perhaps. the only Minister
of Exteral Affairs to visit Honol. Mr.
Dinesh  Sipgh, had imbibed something
ofthe glory  of Victnam and that is why,
vuking ?r those  Benches, he put

ictpam in the centreas far as the then
of thisafternoon was  converted.

Weshould do our duty by Vietnam;
we should at once recognise  P.R.G. we
should send an Ambassador of the proper
stature without delay. Let one of our
leaders, big leaders, go to Hanoi as
well as to South  Vietnam, if that is
possible, That is something which we owe
to ourselves and to history.
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We are ha that talks contipue
between us and gladesh and, I hope,
that a fniendly  scttiement would come
about over Farakka, over the sta boun-

issue and whichever other problems
there might remain. Somé€ delay is per-
haps incvitable. If our intér-State river
projects get held upy, then,  polsbly,
in Tegard to such problems, some delay
mught take place. But, I am sure, tnat ine
leagers of Banglaacsn woula unde:-
stand the dificulues of this counury, paru-
cularly, the proolems of Calcutta Pour
About Calcutta, I know, th~ leaders
of Panglade:n have a o'rtayp  postalpic
sentiment. S0, if the ma.aer 18 proverl
pursued, I am sure, a sctdement woul
come about. In any casc Lthe lnterest  of
both the countites 1s 10' be  safcguaraed
and a way out must > founu It sikould
not oc impossible 1o this  technological
age 1o sorl out tchnological pronlems,

I rem*mbsr ouat Dxtuegal A ffawrs
Muswer, Mr Chavan, saymg ata public
meeting, andb-hasbeenropecating v trom
the interpational furums \hatiu regaia o
ske Inaan Occan bases whicl are peing
act by the United States along wath ns
ﬁ-imlgl, action and not only protest
is wanted. We rcad 1o the paptrs about
the mseung ncwa at Lima  Inere was
a meeting also at Havags where, I am
very bappy, our friena, Mi Chavan,
was prusent. 1 was glad to nouice that,
while 1np Havapa, Mr Clavan made a
statem *ntabout Fidel Castro. Iamquoting
M Chavan's woras He said:

“What we said 1n more guarded words,
D:. Caustrosmdin avay plaig and
forthright manner 1t s a great service
to developing countries that he has

mc’t'

This is sometning relaung W tc trage
problems of Dev loping countrus about
which my bou. fi.cnd, Mr Dinest; S pgt,

was spraking Just dow.

1 want to siy s about Cuba There
you find a ncw suciety which 1 clean ana
Young and tnvigoTalmg. The CGuban
1evolution, now a part of world socialuam,
18 somethmng (o whick  Indiua also har a
ctriamn  wespopmbihity. The  Prime
Muster 13 going o Jamaica,. .l find,
she 1s going to Jamaici—to stt-en.d the
Gomomogw:alte Prime  Mnscers’ Goa-
feience, and, 1f >he goes o Jimaioa
juis nos & very bigicap for her 1o go alse
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to Cuba. Figel Casiro has been heze in
India. Nebru went dnd saw Dr. Castyo
in New Yark in Harlem Hotel when
both were at 2 meeting of the United
Nations and told him, “You are a very
brave man.”’ Perbaps, Mt. Chavan, can
find out from the archives of his Ministry
a8 memorandum perhaps gathering dust
which bhad been by our own
Embasry 1n regard to the fruitful trade
Possibilities between Cuba and India, byt
cven to day trade hardly exsts with
Cuba Twis 1s sometning about waicl we
must  wake up. Sometbing has got to be
done about it The overnment  of
Indu must also ipteivene in - a matier
about waich I pave gotinformation only
today—and that is that 1n Clile (somehow
befriened by wre teople’s China) there
are 180 prisoncrsin <ontentiation camps,
among ttem Luis Corvalan, the lcager
of tne Gommuping faisy Heisalsoin he
concenration camp and there 15 a plan
to kil them off, Since 24th  March they
ate completely 1solated fiom  the worlg
and police gogs are there, tl o idea [ 81.7']
ihar a falve plca would be put forwar d 1) at
they were trying to run away aud there-
fore they were shot and killed  This 18
the plan wlich has leaked out  The
Government of India must intervent and
do somcthing about it. In regard to Chale,
at leasi, owr record is clean Lt us go
forwara and scc that the faciit yuntathere
does pot get away with  suck atrocities

In the recent past, the United States
bas cncountered defe avs everywhere, jot
because v s the United  Stauws—alter
all, 1118 a child of evoluton which 1s a big
factor in history—but  because the rylers
of the United States today bave chosen
to Ix the gem darme  of world reactims
and tne iesult s that they aie defiated
ceverywnerc. But  moncy-power 18 pot
every thiyg, aftcr all, as a revolutionary
once sad, the taws of artllery capnot be
strong(t than thelaws of hwtory.

And 30 1t 18 that the oldest  1mperialist
power, Portugals, Portugal is now a very
differeat place fiom wnat 18 was, and the
propie surge foiwar d. Fiom Puitugal
to Pnillipoines we sce a different preture
cmfrgmg. The oldest monarchy in the
wotld— Ethiopia— pas gune the  way of
all fesh. Ameticans so called unsmkuble
ar-craft carrier, which 13 the counlry
called 7hailand, 18 showsng many sym-
toms which are uot at all to the Likmg of
imperialists. In the Arab world, the
U. 8., as overlord of Ispacal, finds iweil
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prospects ble 1o that Arab fieedom
nd pruo;::l of Palestinian liberation
*re %o much brighter than before.

Even so, the Unitcd States ar¢ urying
1o prop up such ugly customers as South
Africa and Fhodcmli I la\: only

61 day Ssome telegrams put up in
‘?b:rﬁ?:l!nent yl-louw about the United
States dcliberately tarrying on trade in
stzategic goods witt  South  Africa and
Rhodesia, and sham-lessly  flouting
the Dircctive of the  United Nations.

Knowing bowever that ali these things
will not wotk; the United States natwally
bave their eye on South Asia—on the
Indian Sub Contient—and so they
arc arming Pakistan, with C.pina in to—
always doing what is nceded even for the
m!p'-‘-aksble Chile junta.

The madness in China will however
pass the madness in Pakistan is coutrived
and that will also pass before long*  but
the madn:ss in toc United Sates needs
to be fought and defeated. 'Their plan 1 to
have de-stabilisation in our kina of coun-
try. There 18 no need to go into details
about their ways and means of duing so.
They have varous dovices and they wam
de-stabilisaucn in tbe Iaaian Sub Conti-
nent; and of course we have the sappers
and mincs of U. S, smperialism, the ““1o1al
revolutivuarics ** jumping about from place
to plact today with a somcwhat mclan-
choly face, but their aim is clear, which is
to help the task of *de-stabilisation’ in
countrics like ours.

Par of this de-stabilisation cfortis to be
scen in the case of Sikkim, for example,
about which, artleast, our Goveranment
has taken good stand. I hope they will
stick to itin & principled manner. We
passcd laws in regard to Sikkim because
we wanted the democratic forces to ad-
vance thicre. We do not want 1o do away
with the officc of Chogyal ifitcan co-exist
with the develyping democratic  forees;
but if the Chogyal and hisadvisers play the
kind of evil game that they are doing, then
naturally they wilihave to be taught the
iessons shey descrve, But the Government
wnust make sure that the h and aspira-
ons of the o of Sikkim for their
tenuine i iberation are not thwarted in any
gay and there fore we have to move with
widom and circumwpctiion. We cannot
dersuade cortain  clements of the world
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outside who will never listen to our argu-
ments. They have never forgiven us our
freedom; and those who have not for-
given us our freedom will never unde-
stand our argument. The rest of the
world, at any rate, must bc made to
understand the reason why Inbia has acted
in Sikkim—wiscly, firmly and for princi-
ples that realy matter,

I would refer 1o another martter which
I thoughtol when my friend, ShriDinesh
Singh, mentoned the Super Powers.
1 am very glad he talked about the
desirability ol Asian  countries coming
together. Asian security and Asian peace
arc themes which arc beard all over the
world, and we in this country have res-
ponded favourably to the idea of Asian
sccunty because that is the only way of
consolidating Asian  freedom. In the
goth ycar after Bandung, we must re-
member—and I  am glad, my frend,
Shry  Duesh  Singh, also referred 10 it—
that we have been icllow-sufferers  under
imptnalism, we have been fellow-fighters
for freccdom from impenalism, and we
have, today, to be fellow-fighters for
rative cxistance in  an  Afro-Asian
worid becauscibatisin thelogicof things,
that is om the logic of history. Already
wt bave biaweral  arrapgements, and
sometimes C€ven  something like multe-
latcral arrangements. India has agiee-
men's with the Sgviet Union, with
Bangaladesh, with Afghanistan, with Sn
Lanka, with Burma, we can go ahead
wilh Iran; we can go ahead differently
in diffcrent cases; we can certainly
go ahecad and, gencrally speaking, generate
an atmosphere where these Asian  coun-
tries wouwd no  longer be play-things of
imperialist intrigue. Today they are
trying to concentrate on  South Asia-
Today they want the Indian Occan base
because thewr game 18 up in South-East
Asia and Indo-China; their game wili be
up very svon in the Arab world; but
South Asia, the cenlre of the universe
so to speak, 15 suli at  their mercy
and, therefore, they are trying to do
all the damage they can.

But let us not imagine that theie are
two Super Powers and between the two
of them we could try  tu do some kind of
tilting opvration. We have to try and
undeistand certain aspects of the world
sitoation.  Whether  we  like  the
Soviet Uniun and its policies or not is a
different matter, but the Soviet Uniog
pursucs not a Super Power policy butg
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class, socialist policy, which enables it to
be friendly with country like India,
genuinely friendly with countries like India.
But with more rcsources of wordly goods,
the United States can never be friend y
with the countries of the developing
world because that goes, basically, against
their interests.

It is a good tiing for history that the
Soviet Union today cannot be deterred
from advance by the greater power of
the United States. To that extent, ifitisa
big power, a great power, let it be so;
itis a good thing for history that the Soviet
Union is a great power, But letit not be
bracketed with the United St:tes as
a Super Power becauss, qualitatively, they
are in very different strects altogether.
And let us not always talkin terms of
one Super Power against another as
South Block statements pften suggests.
In regard to the Indian Ocean bazse.
concept, for example, all that we want
is that the world’s pavies and fleet will
certainly have the freedom  of navijation
on the ]lig‘.l seas, bul we pl'C\r't‘.l].‘- such
machinations, conspiracies and manoeuver
which arc aimed ag:inst Asian [reedom
Asian fulfilmientand Asian  developimeng
That is why we have to make a differen-
tiation between the U. S, 8. R. and
U. S. A. Let us never cali them Super
Powers in the same sense. Let us remember
that itis a good thing that the Soviet Unioy,
and the socialist community of the worlg
are today so strong that they cannot be
trifled with., and thus big money cannot
decide the fortunes of civilization. The
third world, to which we beloag, is
basically anti-imperialist force and that is
the essence of our strength,

I shall conclude by saying that, now
that we have completed 25 vyears of our
Republic, now that we have completed
20 vears after Bundung where Jawaharlal
Nehru , Chou-en-Lai, Sockarpo, Nusser
and others got together to write a new page
in the history of our continent, now that
we have completed go years after  the
victory over fascism, let ys make up our
minds to have a more firm and principled
and consistent policy, becasue, if only
we have a firtn and consistent foreign policy,
we shall evoke the world’s respect as well
as the understanding and co-operation of

our own people.
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I have been rather bafled as I said
before, by the amorphous qual‘v of the
Government’s thinking or lack of it on
foreign  policy. Repeating therefore,
the sort of discomfort with which I began
and with which I fear, I am ending my
speech, I am sti!l hoping—one lives in
hope—that there would be a firm and
consistent orientation given to our furcign
policy in the near future.

16 hrs.

SHRI B. K. DASCHOWDHURY
(Cooch Behar} : Mr. Chatrman, Sir,
when Prof. ‘H. N. Mukherjee, one of our
senjor most Members of Parliament started
speaking on the debateon External
Affairs, he started by a offering - brick-
bats and eaded almost by giving bou-
quets to the Government’s policy. Let
me recall, that he started by saying that
the party of the Prime Minister is a loose
party and went on  to  say  that
because of this loosness in the party, the
forecign policy and the external rela-
tions and the policy adopted by this
party and the Government is also loose
and ad-hoc or something like that. Sir,
who does not know today that in the
whole of the world, if there is any consi-
stent, any relevant and meaingful foreign
policy that has been pursued, it is the
policy of India, which has been sustained
and which has been vindicated from

time to time ?

Notwithstanding the ideological and
philosophical  differences  belween the
USA and China. it has been seen that
it is possible to come on a meeting place.
Let us, therefire, come to facts, Even
with the Soviet Union, they are coming
closer and closer. Some detente has
started. All these countries of the world
to day have come to realise the impor-
tance of policy, programme, philssophy
and the approach behind the policy of
non-alignment that has been  persistenlly
followed by this Government. It has
been  established.

Prof. H. N. Mukherjee is not here now.
He has described the happening and
the setback of the  South-East Asiap
countries, particularly in Vietnam and
Cambodia. Its ups and downs would
provide new eyes to the students of foreign
policy and to these who would like to
study international relations. Ttis clear
that any big power is not in a position
to save that country unless the people
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of that country thenwelves like fo take
that posture. Tt has become very much
cléar by now that to take® an umbrella
gﬁh march to m&.?nntrr either with

super-powe: or SupeT-POWer 15 not
going to save the future of that country
unfess the of the countyy those who
ure really makers and builders of that
country come to undemstand this. This is
the lesson that we have to take today
from the happenings in Indo-Chima
area, both in Cambodia ana Laos, as
allo in Vietnam, pasticularly South
Vietnam. Where is Marshal Lon Nol
to day ? Where is the regime of Thiey ?
Where have they gone ? It was so much
said in the ecarly fifues, at the time of
formation of SEATO and CENTO that
Ladia mast take its part cither this way or
thit wiy. Probibly that wiil be the only
protector and not to lean this side or
that side. To-day, it has been seen
that no big power 15 in a ition to
protect themmselves. Mar Lon_Nol
has to tak= refug® sym-where-cise either
it Am:rica or Somewhereclse. Mr,
Taieu is on the wiy out and the valiant
figaters  of Vietham and Camboda
have to take up thir owa place wnich
they could not have taken some years
ago becausc of certain pressures put
by big powers.

Keeping these facts in mind, it is
true a3 ous ex-Foreign Muister, M.
Dincsh Swagh has said, what is there to-
day, parti ly, in the South East Asia ?
The big powers have started retreating.
They started withdriwing their powers
leaving the countries to their respective
propies. The only thing that remains
to-day is to build up thost countries,
to make them keep so mach of their energy,
and eanthusiaamm with the help and co-
operation from outside countrics like

Todia 3o that they are in a potition to live
with their own spirit of ﬁ:ependence,
owp sense of liberty and make their
owa tontribution to warld comity of
nations. T fully te what Mr,
Dinesh Singh maid t time has come
now to have a ! and to
have a reap praisal of our towasds

these ceuntries, and in
alyp contribute our best for the world

comity of
wud »
tnﬂﬁﬂ:li.hm anﬂ
Wp eptadonl  countrie
is Jng.thip&tm
lﬁh

iy

pobiible, to have a sort of
14 1.88. (ND\S

&n organizstion st laige for these deve.
loping nations in South Fast Asia, utili-
the wealth that we have and the

we have,

. It is also a fact that the centre of all
internationa: forces of devel

powers to the Asian , particulacly.
hrough pelro-m ?

t this

As for example, in Indisa we are trying

to have our own

to depend more and more om our own

hard labour and to

any developed countries much

United States as far az Not

pnly these petro-dollars, & mew Coingage
are

Another lemon we must have learnt
out of the recent world events. That is:
what is the real mesning of being ‘non-
aligned’ ? Isitoply to be taken asa
matter of strategem, that is, to get the
utmost out of the two super-powers ?
Or non-alignment has its own moral ?
Non-alignment and non-aligned policy
in a feudal society like ours, having
diverse  politcal opinions, needs to
be put in to operation to deliver even-
handed juatice, to kecp up the moralit
and respect for human values and mutua
respect, %o that ,in the ultimate apalysis,
in the comity of nations, we are knit
togcther as brothers and forces of wai,
hatred and any amount of bitterness
and r:nwdwill be :l.lmmled. This

cy by and large has come to say,
%nm is no doubt that having regard
to this nrrnd\, the Governments
policy a3 it is being framed nceds some
further restructuring and reconsideration.
I do mot even when Prof. Mukherjec
hassaid that the policits framed at Govern-
ment level sometimes have to be treated
as storet. By all means koocp them as
seeret, do not dinclose, but, at the sqme
time, there should befrequent consultations
md frequent discustion cither in the
P&‘l'r.m of Pardiament
or the public or open upa forum out
of which you can take the beat decision
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out of the best minds of our country that
we have and that declsion shoud be taken
in the best interests of the country.
Thege are certain cvents; it is not possible
to explain all of them; but events arc
there no doubt when cetain decisions
sve, been taken, I woula not say fucli-
ly, but 1 such 8 way that we have had
to repont later onm. Theref re, what
I say is, before we com= up with decitions,
let the mind of the Governmrat nct be
expressed, let the best brains of the country
t their owa opinidh, let there be open
orum, let there be occasionally a seriinar
ctc. Why 4o you not now invite the best
brains in this regard m various uriver-
sities and other spheres, hold some »cca-
sional seminars ot: a reg;qi::mw l?vqu,
getting experts, for examp in Weat
Mrmsaﬂ'nin. in Western affairs, in 8 uth-
Bast Asian affuirs etc,, and get them
published, take ?u‘bllc opinion and come
to your own cunclusions in  the matter of
formmlation of policies. That willopen
up a new seop That is my submission.

We  have concluded 2 number of
treaties and bilateral agreements ind I
would like to refer to the agrecment
which wesigned m M ¥ 1974, with Banlga
Deshycalled, Iudo-Ban Desh  Joint
D-=clyration. I have nothing to say
against it; in regard to the whole apprr
ach that has been m~de by thia juint dec-
laration, I am fully in agréement but
with a little exception. I would like here
to refer to Clause 14 of the Border A -
ment between India and Bangla &lh
T will read out only 3 or 4 lines in regard
to the exchange of enc'aves in be ween
Bangla Desh and Indir. T quote :

‘India  will retain the southemn
half of Ssuth Berubari Union No.
12 anl the adjacent enclaves, mea-
suring an area of 2.64 sq. miles
anprax m'tely, apd in exchangr
B ngla Do will roiain the, Daba-
g and Angarpota enclaves.’

Please permit me two minutes to explain

this. Dabsgram ana Amgerpota

enclave is shwol itely within the fadien

territory, as ita name iteelf i but
the Geophysical situation Bthi it

ErmrEn T

on t
sta river; it is widib:m&c ‘.lleﬁpd
ion in the aistrict of Goodh-

]
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There is another small enclave - ad.

Jaceat to Debagram, ,
d:tothe Miuz‘mm
eadquarters. And there i4 qne zoad

t goes from the sguthwest to the aguth-
eil:tmwnutfnahlﬂmi . Here
about 17,000 to 18,000 sue feeling
insccure. There is an ares ‘measyring

198 hetres by 8o métres near Thin Bigha
Road comnecting Dahagram with Panbari
Mouza. If this area is given on Jease
in perpetuity to Bangala Desh, what
will happen to nearly about 18,000 to
19,000 people 7 They will all be dis-
located from this area when this ares
has been declared a new enclave.

These are instances that have taken.
placc. Without giving duc  ocnsidera-
tion to the problem, we simply want to
crecte a sort of friendship with Bengla-
desh by not atuchi}[n% importance to this
problem at all, erc arc thousard
and onc w.ys to mitigatr this preblem
to the satisfacticn of the pecple by both
the leaders of Bangladesh and Iidis.
«Unfi rtunate'y that has not been given
the importance I would only request
the hon-Mnister for External Aff:irs
that whenever there iz another chance
that comes up % him, he will see to it
that he will kindly consider in what way
a fresh reappraisel of the whole situaticn
in the matter of tramfir of arcrs cculd
bé considered. By creating new encleves,
how the difficulties of the le cculd
br avoided. They wil only crete a
lot of adminishatlve problems by the
creaticn of the new enclave. Tf, fir
example, one criminal from I dia lesves
us and takes shelter in &mfhdah, then
it is absclutely not w'thin Indiin ares—
we have nothing w do with that sren—
to apprechend him. Sup%on. a citizen
of Bangladesh takes shelter in Indis,
how can he be apprehe; dod whey the
arca is not within their regien ' That
b3 Ty L2 e

in perpetuily, ¢ s the
peaple living on the other side have
deep a ¢nsions that theéy might be
sot ted,

4

S e
" couree .
of forots. Go
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people in those parts of tie country, in
the U. 8. Congress, some¢ members had
raised their objections. I do not know
what will happen if hundreds of millions
of dol..s are putinto the service. Per-
hars, a new tension might be created.
Government of India should consider
their own defence preparedness. Consider
first of all by and large the position obtain-
ing in South East Asia; secondly, they
have at the same time, lifted the arms
embargo on Pakistan. This is another
geodolitical position which they have
created. At the same time, we find in
the last few years that consistently they
have been building up bases after bases.
There is one in Deigo Garcia. If these
are really used for a genuine purpose,
then we have nothing to say. But, if
they are being used for other purposes,
that is, for creating another tension in
the Asian regions,then it would be a
very-very serious one. That should be
defended by all sorts of preparations
that we may have. To that extent, I would
humbly submit that our foreign policy and
the defence perparedness must be streng-
thened and our foreign policy could be
made successful only if we are in a posi-
tion t0 meet them. This is what I would
like you to consider for all times to come.

With these few words. I support the
Demands for Grants of the Ministry of
External Affairs.

SHRI MADHAVRAO  SCINDIA
(Guna) : Mr. Chairman, Sir, foreign
policy should be directly based on a
countiy’s projected aims. Itshould bea
policy of enlightened self-interest. After
the lasit Indo-Pakistan War India emerg-
ed as the dominant power in South
Asia. Tt is ironical that in spite of this
it is the defeated nation which always
seems to emerge the gainer from negotia-
tions. In the Tripartite Agreement the
Government of India merely resolved
problems which had arisen only from
1971 war, that too by objectly surrender-
ing to most Pakistani demands. What-
ever territory Pakistan lost India returned.
The prisoners of war issue was completely
resolved in acceptance of most of what
Pakistan had been demanding. In spite
of our having emerged victorious in all
Indo-Pakistan clashes we have as yet
secured no commitment from Pakistan
regarding the basic issue—the return
of our land still under their occupation.
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Il our wnotive had been to meekly allow
Pakistan to secure all she desired 1
cannot comprehend why the process
took so long. Was it merely to allow
time to actas a cover ?

The conversion of potential power into
actual power depends upon the leader-
ship to grasp the initiative and hold it
We have failed to retain the initiative
which we derived after the 1971 war.
The situation will hecome graver still
with the lifting of the U.S. embargo
on arms sale, This move will succeed in
driving another naii into the resurrected
coffin of Indo-U.S.relations. This most
ill-conceived step will arrest the trend
towards the restoration of some sort of
equilibrivm in our relations with the two
Super Powers. It is not in our interest
that we lean emphatically towards one or
the other. If we do the reaction will be
equal and opposite but Washington
narrows our options. It is a measure of
the inter-dependence of the modern
world that developments are related to
one another like beads in a chain. They
Constitute the warp and web of an ex-

tremely complicated but unified pattern
of events.

With the deteriorating situation in the
Middle East and the annihilation of
American policy and aspirations in Viet
Nam and Combodia, Kissinger the man of
miracle has besen transformed into the
man of debacle ! The American move is
most ill-timed, unbalanced and wun-
justified and deserves to be deplored and
condemned on all counts. It is yet
another attempt to influence and dominate
regions through proxys, a policy which
is doomed to failure but not before
it has endangered the entire security and
stability of the region.

Bhutto does not seem satisfied by
merely replenishing the losses suffered
by the Pakistan army but evidently
wants to re-build a powerful and aggres-
sive military machine and it is not
difficult to visualise which country this
will be aimed against. I fear that in
case of any further deterioration in Pakis-
tan’s internal situation itis possible that
he may once again resort to Pakistap’s
traditional diversionary gambit—conflict
with India. In such an eventuality
we must be prepared to ensure thatthat
is the final round.
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. This decade is witpessing a rapidly
intreasing Rustian presence in the sub-
continent. Let us not forget how ‘n the
19308, Hitler's trade and ccomomuc
Coopttation w th the Countries compr.st
the little Entente was swaftly con’
avernight into &n 1nstrument of complete
domination. What we must undeistand
is that we serve Moscow’s gro-political
imterests far boitey than Pak'stan ever
could. We‘l‘\'ave a large Indh?n occan
phery. We serve as a pessible counter-
E:Lwtochimuﬁmmui:lly have
a far greater mg power potential. There
is no need, therefore, to go ovelboard
in our relations w.th Moscuw because
the advantages which we are seching
we wll derive 1n any case. Butstill
we are witnessing a Capitulation to the
economic domwat on ofthe Sovet Union
Even unfriendly actions are convepicntly
overlooked. The Government ol India
has faded to dissuade Moscow fiom
ugilaterally altering the Rouble Rupee
panty rate, not once, but seven tumes
and that means to us, aloss calculated
over 4 years of almost 450 crores of
supees, In addition, I am told, & gold
claure hos been inserted 1n our agree-
ment with Moscow which gives thum the
w of convertab hity, Not omly s
e W o
mpatters espocially alter the igstitution
the  jomnt , plannng Commiision, but,
Russian news agencies hike Tass and
Pravada have sicpped up their vitnolic
criticism on certain political develon-
ments within our country. Even Bresh-
mnev oo his Ipdan visit and on Indian
s0il, said that he could not understand the
necd for an opposition n Inda. All these
agtions and statements ar¢ tantamount o
interference in our interpal matters. But
our Government is sitting an 1dle specta-
tor smug in their tiny minds, 1 suppote,
that it cniticism ofthe opposition that is
taking place. Not even the publish ngof
a map afew ycars ago showing parts of
to Pakistan could
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Goverpment which
tional stock in the

should be wedded to policy of confrenta-
ticu. But, iti1s not posstble for us torecon-
cile oursclves to the idca of surrendering
thousands of square mules of our land to
China just b-cause it suils our strategic
and mulitary interests, Feeble (]
statements or amb.ssdonal
mucs and nods at cocktail partics are
futile. Our Forcign !;(}uzter must ensunre
that in our gamc plomatic

pong wth Cuina, wc play the

the bat and not thatofthe ball, We myst
rccognise that the dspute witn China
can be satisfactorily rexolved only when
we speak from a position of strength and
that strepgth cap oaly come when we have
a vbrant economy %o back us and a
strong armed force with nuclear muscle.

But, because of the erroncous policy
of the Government, our c¢Copomyis
in shambies. The green revolution has
turned an autumnsl brown. The twin
cancers of inflation and uncmployment
are spreading discontent like wild-fire.
Many of Indwa's public sector projecta
often in the past called India's toplcss
wanders  have not remaped simply
topicss  but have swum an
deficjes. What respect can & power
like Chipa have for & couatry with such
an ecopomy P 1t is this internal situs'ioa
whioh weakens our interpational position.

Even Bhutto could my .

‘““Indis should not have pretepsions o
becaming, &

Sy oy
T e fol

ui;wmw
to baar fuchl tauat from
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In the nyclear field wo, we are com-
parasively siill far brhind.  The principal
walue of a nuClear arsenal is the political
prestige of belopging to the npuclear
club. The generally perceived factis that
such nations are mo. ¢ ipfluential than their
nor-puclen peers. This is puignintly
trur in As’a where both Japan and India
b-ve s mijor tlam to internatioa:
statud but arc overshadowed at ‘high
tabie’  discussions by Peking largely
because of Cliina’s nuclear armanamil
status. China is forging ahcad ol us
in nuclear armament techpology and
we have donntd as yct whatI cap only
describ® as a nuclear mini-skirt ! T cappot
understand  Indin pot  deweloping  her
nuclear mltary strength, Or s tne
Governmrpt preserving this to use as an
electoral atom-bomb in 1976 ?

Ipstead of strength, the Government
displays flagrant and unprincipled weak-
ness i most of its decisions. What
happrntd 1n Katchativu 7 As somcope
said. the bhoodan of Katchativa clealy
demonstrat 3 the mind of a very Ratcha
Government. Besides.  with the reeept
discoveries ol oil under the sea-bed,
what may scem today as a minot and
inexpepsive  gift moy  turp out o b o
Vfri majm  nd €XpUnsive  cuncession to
make.

1 dofer) very strongiy that relations with
our neighbours must be stengthenéd and
improved. but the prewar years clearly
showed in the failare of Neville Chamber-
lain’s pol'cy that iclations cannct be
strepgthened through a policy of appease-
ment.  Apprasement  always  indicates
weakness, and weskness can  pover
ke  respected. But  our  Government
vefuses to learn. ¢ven in the aftermaty,

of Tashkint and Simla. Katchativy
simply adds another inglorious chapter to
the amnnels of an alrcady inglorious
Government.

In the Indian Ocean region, thc im-
ding reoprning of the Suex Capalin
unc will result in a clear logistic gain
ity oo Bl
matically ip her Sca
Fleet's Indian Oeean potentinl. The
w are bﬂ:nd to uhéu further
s restore balagee, tothe
n!lq.icm attitude of our Government
a stuge stenms to have baen romched in
the sup rpowrs comm tmentsin the Indian
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Oceap region from whick retractingscem s
difficult. Even the restriction of port
facilities would provide some sort of
brake to their activities in the area.
India occupies a very commapding posi-
tion in the Indian Ocran with her
land mess extending deep  into t.
She is ip a natmial position of becoming
the epicenter of regional cooperation in the
area, possibly even a future Amazn Com-
mon Market 1o conwert this into a
reality, we must divelop a sca pawer
capable of protccting  our  interests.
With our dominant grographical pusitien
we musl seize the Ipitiative to examine

the posibiity of an Indian Ocean
defence  system cbased on  Allo-As an
Cooperation but with no super-power
inlerierence.

Also iniportant me ocur relations witk
vur neignbours un the |eriphery. Efforts
must be made to quell suspicions after
events in  Sikkim. It 1s possible  that
China may mis.sc the situation, heighten
these Suspicions and create a grave situa-
tion in the arca to use 21 a futare
date. Diplometic moves to forestall this
[TTRL 1] L illult! uu-m‘dlau |5F and, (‘u{:!i-
nuously.

With Nepal we shaie common histori-
cal and cultural ties, She is ap essential
part  of the sub-continent south ol the
Himalayas. Therefore, there will always
be a natural bias towards us, but both
countrics must not take this for granted.
In my opinion, a great deal of mainte-
nance  effort is reguired to. Cnsure a
fricndly relationship. The very fact that
wr are so alike in culture and heritage
and that we have such a long common
border would itself offer greater pomts
of potential friction.

‘The relationship between  baothers 13
always more sensitive and  prone to
misunderstanding than that between
strangers. Both  countries must under-
stand this and curb rendencies to over
react on tupor matters. Qur rlation-
ship instcad of being so hypersensitne
should be a more ni:-l}::;ed ?jm-. In
the present King, Nepal has a ynamic
young leader yr?th whom our relaion-
ship can be built onlong tcrm considera-
tions. His appeal that Nepal be declared
a sane of peace is interesting in what
it aymbolises and for the psychology it
attempts to create.
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There was a feeling of eyphoria in
the coun'ry after the last Indo-Pakistap
war, that our success in the war meant
we Could be successful in all fields— this
does pot hold. Our military victory was a
victory in a traditional field and our true
failures are in the developmental one What
we require is an enpterprising polity on
the one hand and a dwflopmcnlzuoficnl-
ed managerial seteup on the other to
carry out the task of transformation.
Despite the fact that we have such
rising technological talent in the country
our results are poor because of our

rnment’s poor decision making.
The crying nced in  India today is a
political leadership which can crystallise
the hard and unpalatable issues and act
on the basis of enterprising deeisions
arrived at as a resylt,

Dynamism and counfidence are sadly
lacking in the handhing of our interpal
and external affairs, What we need s
more action not mere reaction }initiation
not mere response; real pohitik not mere
dogma.

Only then will we be able to mould
our country into a continuous positive
and cohesive force, and cnable India
to play the leading role which awaits
her.

SHRI B. V. NAIK (Kanara)

I welcome the Demands of the Minis-
try of Extcrnal Affairs. I had a chance
to speak on those demands on 24 April,
1973 ; asfar as I can remember last
year the demands for grants of this
Ministry were guillotined for want  of
time.  Since thc hon. Minister  Shri
Bipinpal is present here in the House,
he was not there in 1973, I think it may
not be out of context if I quote what I
said in 1973, on 24th April. the relevant
part o it ... (Imterruptions)

“ In this context I think that ithe
continued presence of the United
States as a military power in
the Asian Continent has limited
p ts. It was Viet-Nam
yesterday; Cambodia tocsay..."

it : Cambodia
tomoarrow.

We have to reverse

today and Viet-Nam

*... But 1 think that within the
course of the next few years the
public pressures from the people
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of the United States as weil
as the hard realities of the t
shock period will make the United
States and its democritic Govern-
ment  understand  that it is no
usc continuing in the Asian conti-
nent and incvitably the United
States would like to withdraw.”

I should like to repeat what I said
then irrespretive of the fact that thete
seems to be fresh arcas of tension and
fresh areas of conflict in the form of
Diego Garcia or American base in
Oman or in Pakistan or any other place.

If you take a look ahead for five years
or about a decade, the withdrawal of
the US forces frum the Asian content is
a foregone (onclusion.

To that extent T would wrlcome the
suggestion  of  Shri Dinesh Singh, ex-
Mimster for  Forcign Affairs. But  he

used the words ‘co-operative  effort’.
T would say ‘Asan  effort’ to deal
with the prtsent Situation. In this 1

would like to 1eiterate without trying
to labour the point. What I had said
then was this, “In these (jrcumstances if
we have to project  our foreign policy
in the next five or ttn vears, wt have to
give it possibly, in this vacuum to be
created, a second look as particularly
what is called as the Breghpev doctrine of
the Russians who have advocated <
collective  Asian  security in this conti-
nent.” Quoting  myself.  unfortunately
it is not oul of cgoism, but to make mysell
relevant to that Sir, in the context of
what has happ ned in Combodia, what has
happrncd in Viet Nem, I think we have
to gwve 3 very sCrous contideration to
this. My dear friend, Shri Brij Raj Singh,
had asked a pertinent question. Now, if
we are going to give a go-by to our fellow
concepts  of non-alignment irrespective
of what late Pt. Jawaharlal Nehru had said,
then why arc  Yyou not aligning your-
self with a democratic country like the
U. S. A.? T would request you to bear
me out or contradict me.

Now, if India was a country some-
where in the American continent, cither
in South America or North

or if India were in the place ofc-lnld-l:'
Canada

itwouldhave been disastrous for
and it will still be disastrous for Canads
toenter inte any alignment with g country
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other than the U. §. A. There are only
two options left. It can remain non-align-
ed or it can remain absolutely nsutral.
To that extent it can remain as a logical
consequence and corellary and it has
got to remain asisolationist as the U. S. A.
was after the First World War, till the
advent of Sccond World War, till the
emergence of A1l Hitler in the Euro-

n coatinent and the world scene,
it had remained as isolationist till they
were pushed willingly or unwillingly, hist-
ory has yet toapprove of it—till they
were pushed in  the Buropean theatre
of WAar,

Now therefore, Sir, what I am saying
is that India has to take cognisance of
Asian  logistic as well as geopolitical
realitics and who clse have we got in this
Asian continent except another Eura-
sian powvr—part Eurvupcan and part
Asian--just across the borders of Kashmir
and across Ladakh you have got a standing
super power, [ would like to circumseribe
my statement by certain ponderables Sir,
in a bit old [ashioned way, Disracli said—
was it Disraeli ? T maybe wroug—that
*‘thiscountry that iz Britain, has only
primanent int're<t and no prrmament
friends.”

We can m)irrnise that statem nt...

AN HON. MEMBER : Rationalise it.

SHRIB. V. NAIK : I agree. As lon8
as you accept my ideas, [ am mast willing
to accept all your wirds and terminnlogy-
We can rationalise that statement
and say therc are three factors—
fricnds, interests and policics. If we
see all the reports of the External Affairs
Ministry, wr scem to have fixed the
prioritics in an absolutely topsy-turvy
way. We scem to have permanent poli-
cies, fairly fickle and imptrmanent
friends and absolutely temporary inte-
rests in  our country. I would like
to be proved I am wrong. Our policy
of non-alignment has become perrma-
nent in the statute-book of our coun-
try for the astlzs ycars. We are not ready
to modify it, with due deference to that
great man with reference to the time
when he said it. Some of the prophets
of the world, ideological leaders of the
world including Karl Marx, said things
which were true and relevant for the

time being but you cannot cither
a Buddha or a Muarx or nmned
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or a Nehru or a Mao to be right for all
times to come. I do not think Pandit .
Nehru himself wanted to be made rele-
vant for all times to come. Why are

we making a holy cow of this policy of
non-alignment ?

Let us assess the sitution
friends. As far as USSR is concerned,
it has becn going steady with us. We
have seen that it is fairly dependable
throughout our period of history. But
I am not so say certain about our friends
in the Arab world. What happened to
the worthy rcpresentatives of India at
the Rabat Conference ? Now because
we have been caught in an oil jam, justi-
fiably we have made another drift, with
due deference to that great leader, King
Faisal —I am saying about thc imperma-
nence of friendship in world affairs. 1t is
not to be blamed; it is not from the sub-
jective point of view but from an objec-
tive point of view. I hope I have made.
it clear, because 1 cannot mention the
name of the Head of this country on the
floor of the House. T am trying to say
something about the permanent nat-
ure of the friendship of our fricnds even
in the Asian context. They have not
becn very prrmancut.

regarding

With regard to the oil crisis, I find 2an
extremely interesting statement in this
Annual Report of the Ministry of External
Affairs for 1974-75

“Along with many other developing
countries, India has also been
severely hit by the energy crisis
brought about by the unpreceden-
ted increase in  oil prices. Act the
same time, India has supported the
right of the oil producing countries
to have sovereignty over their nat-
ural resources and to secure fair
prices for their raw materials,”

Fair prices, my foot | Because of the
rising prices of the inputs; if the Pun-
jabi or Haryana farmer asks for an increase
from Rs. 110 to Rs. 125, an increase of
15%, it is not considered fair. Over the
last g0 or 25 years, since the nationa-
lisation of oil companies in Arab coun-
tries and West Asia, they have been
having a fairly good time. I do not ques-
tion their bona fides

But why should this country apolo-
gise for the Arab wealth, for their petro-
dollars when they made 400%, increase ?
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Call a spade a spade. 400%, increase over-
night b=cause it was a tacticat rise backed
“up by military power and they had a
strategic  victory over the Israelies and
they had made a point . They have been
clever and they have been courageous
but don’t say that you are supporting
a fair price for their raw material. What
is the fair price of Indian iron-ore ? You
are getting today a pittance of the cost
of the ultimate steel that you produce.
For the iron-ore produced at Billary and
other places which is virtually 609, steel,
you hardly give them less than about
29, or 39, of the total finished product,
Now, let us, therefore, not try to do what
is called internationally, a double thing.
It is a harder world and there is hypo-
crisy in our thinking which is to be avoi-
ded. Now I would appreciate, the
Arab do have a right but it would have
been much better .if this world particu-
larly the poorer countries who had stood
by them were given an option and there
was a gradual escalation in prices,

The other point which I wanted to
make is that now we are thinking in terms
of petro-dollars. I think my ecconomist
friends will be interested that in the
ultimate solution the only positive point
that has been brought forward is the
evolution of the concept of petro=dollars.
Till now, all the currencies of the world
directly  or indirectly were based on
gold, a material which is absolutely
useless. Then it was based on hard cur-
rencies of the world like sterling and
dollar.

Now, it is for the first time that all the
currencies of the world—or at least a por-
tion of the currencies of the world—are
being backed up by what it should be, by
one of the raw materials which is essential
for getting the world monetary system
running. Our Minister of External Affairs
Shri Chavanji, who also knows about
the finance of the world, should be able
to appreciate it, I think, in any pattern
it may look a bit futuristic and not very
relevant. In any pattern of world-mone-
tary reform it will have to go. We may
have to think in terms of iron dollars; we
may have to think in terms of wheat dollars
We will have to take positive initiative
in trying to bring about these reforms on
the basis of a raw material. And, parti-
cularly, Sir, we have a stack in regard
to iron-ore and manganese ore which
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we have in abundance. Mr. Chairman,
I have covered almost all the points ex-
cept the most valid point whick T sver T
to make. T had the good opportunity
of going through the petition presented
by Mr. Jayaprakash. Narayan and
backsd up by Mr. Charan Singh and
Mr. George Ferpandes. I think, if there
is one thing on which there can_be a
national debate and a national consensus
could emerge of all the patriot'c Indians
not toeing this line or that line or any
other line.

I think that it is in the field of foreign
policy, because there the interestsofall
parties are the same. The intcrests of the
country in regard to education electoral
reforms, various methods by which garibi
can be hatoed— 21l these things can be mat
ters of opinion, depending upon our own
thinking. The only thing on which there
can be a national consensus was in regard
to foreign affairs. and it is here, that
the entire document and the petition pre-
sented to the hon. Speaker is absolutely
blind. Why I am saying this is this: I
completely agree with some of the senti-
ments of my previous speaker, Mr. Scin-
dia — it is a sort of an adult urge to
get even, to get even with the Chinese, and
all that . But the Asian collective security
has received a fresh spurt, as I had
said before the ex-hon. Minister Shri
Dinesh Singh, presiding on the 24th of
February, that the USSR as a prosely--
tising communist power in the world,
has lost its edge ; it is not proselytising
any more. But dissimilar economic and
political systems can come together on
the field of defence. Two dissimilar
systems can come together in regard
to collaboration : examples, USA and
China. Under the circumstances, there is
nothing to stop us getting together
on the defence plane, irrespective of our
national goals and the political and eco-
nomic systems, with the USSR. T had
also stated on the 24th of February
before Shri Dinesh Singh presiding, in
a seminar, that what we now see in Eu-
rope is detente, It has been the child
of the European collective security system,
both of NATO and of Warsa Pact ;
and this detente in the Asian context
is possible, provided we have an Asian
collective security system ; and the so-
called theory of Dr. Henry Kissinger
of the balance of power, is nothing more
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than a halance of terror @ and this world,
at the present juncture, cannot afford
this balance of terror.

Ouly one point : since I had made
the lust speech, since India  had on
the 1Bth May 1974 exploded its
atomic  device, w*  hav* joined this
elit* of the six countries which are the
nuc'car powers, technologically  and
physic.lly speaking. Under the circum-
stanc s, It would not be an assocation
with USSR, of uncqual countrics hut
of e jual countries at ¢ ttain plaves. Aad,
therefure, I would request the hon, Miniater,
wi ! supporting iy Demands, to take
a {rsh look at this concept of Brezhoes
Duoctiine.

SHRI V. MAYAVAN (Chidamba-
ram . I riv to sty a Gfw word, an
th: Drmands for Grout, of the Mimstey
of Lxtal Affdirs Thoueh T am not
a stwdent of foreign p ies, T am ab' o
comprehead the apparent changes that hawve
teken place in our ¢owistry™s forcigu policy
8ir, the foreign policy of our crntry
has had two  shifts  during the prime-
ministerships  of father and daughter.
We can omit the short intervenug prriod
of 8hri L1 Rabadur Shastri. T had referred
to the two Prime Ministers because the
External Affairs  Mmister  whether it
15 Surdar Swaran Singh or Mi. Chaevan
has, uafortunately, no locus standi in
formulating th~ foreign policy of our
country.,

He iy just the mouth pirer of the Prime
Mipister. To the credit of Jawaharlal
Nehew, he was External  AMairs Mini-
stey for quite along time, Now Shrimati
Iudira Gandhi is the sole leader of bath
the External affairs and Internal Afluirs
of our country. Though the External
Affhirs  Minister is a Cabinct  Mini-
ster, y~t an ousider, who is nat a member
of thix House, js the Chairman of the
Extrrnal Policy Formulation Commit-
tec, of which he is just a memb 1. Su,
am | wrong in saying thit the External
Affairs Minister is just a mouth-pirce ?

1% hrs.

As a loyman what I find is that
,Prime Minister Nehru used to visit
regularly all the Countries of the world-
He wed to make his propouncements on
any ratter in say cotner of the world.
that was how he could imtervene in
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Korea and stop the war, Things have
changed now. Thrre i3 a second
class calibre in world leadership and
this is true whether of America or
of the United Kingdom. Now during
his daughter’s rule, every day a foreign
dignatory lands in Drclhi.

Jawarlal Nehru, in keeping with his
stature, neglected the small neighbouring
countrirs, whereas his daughter has raised
her steture by visiting  the neighbouring
ccuntiics. In  fact both father and dau-
ghter have geglected  African  countries
and Lotin American countries.

During  the fathet’s t.ame P. L. 480
officids, U. 8. Aid Authorities. Ford
Foundat on personnsl. Puace  Corps
volunteers  vte.  swarm+d the country.
During the daughte ¢’s periol. the routle
rules  the roost. Every alternate cday
4 Rustian drelegation is in Delhi. The
Russttns who refused to help us in
off-shore drillig  some 14 years
ago have now oflrred  thrir technical
assister,ce, The Kremlin has become
the second home for our Ministers and
Officials.

Before to6n, the rupre was develued
at the insistence of the World Bank, but
Russia is unilaterally devaluing the Indian
rupee by changing rouble-rupee ratio, to
which mv (riends have already refereed. 1
find from the Economic Suriey of the
Government of India for 1974~75 that the
assistance rec~ived irom U. § . during
the period ended 1974 13 Rs. 5,321 crores
and that received from USSR  during
the same periol is Rs. 553 crores.
Perhaps now Ru'sia wants to equal
the assistance of U. S. A. by raising the
valur  of the rouble to the rupee.

In respect of the Indian Embassics
and High Commissions in foreign coun-
tries, Ishouldlikr to say that they should
be places  of hosmeahity for all Indians
who go abroad and who approach them
for som* assistance. I appeal to the
How. Minister for External Affairs to
devote  his attention to reorganising
the Embassies abroad. T understand
that the Embassies in the Arbian Gulf
coutrics age under-staffi d. He should find
time to do this at least. as he is not re-

quired for policy formulation.
It was recently mentioned in the
rs in Delhi  that the Exter-

nal irs Minister, when be was io
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London, could not get any welcome
from his counterpart in the United King-
dom. The reason attributed was that
the U. K. Ministers were busy in the
the Labour Party Conference.

It was also mentioned in the news
item that in the High Commission what
the left hand does is not known to the
right hand. Under the garb of matured
response, the External Affairs Ministry
1s pachydermic in its reaction ; even
though recently Dr. Kissinger rebuked
in public the Indian Ambassador in
US.-’.L, the External Affairs, Ministry
retains its Himalayan stance.

Sir, I could not also understand our
Extermal Affairs Minister attending the
Non-aligned Conference in  Havana.
We have formally recognised the PRG
regime in South Vietnam. Professor
Hiren Mukerjee has also referred 1o
this. We have recognised the Palestenian
Liberation Front. We have recognised
the Sihanouk's party, as forming the
legal Government in Cambodia. We
condemned Israli success and we hailed
the success of Arabs.

We do the laigest volume of trade
with East Europtan and Socialist coun-
tries. In the United Nations the USSR
and the Socialist countries are the
beacon-lights for India. Are we ashamed
to call ourselves a socialist country
and align ourselves with the socialist
countries ? It is rank hypocrisy for us w
call ourselves as non-aligned. As Shri
Naik has rightly statea, if you believe
in non-alignment, why not wc accept
USA as & deémocratlic country ?

Coming to the gquestion of Indian sett-
lers in foreign countries, Iam sorry that
our Embassies do not take apy interest
in their welfare, except to give theadvice
that they should identify themselves with
the interests of the countrics in which
they are settled. For example, mapy
thoutands of Muslims from Tamil Nadu
arce settled in Cambodia, South Vietnam
and other far castern countries. I need
not say much about the war in Cambo-
dia and South Vietnam. Iwould liketo
know what protection is being given to
them in these countries,
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down e
in Burma, Geylon and Uganda. In
Uganda, ITam told, Indian women are
molested.  'We have not protecied human
rights and property rights of our Indian
settlers. 8o we will have to protect the
lnte:-e;ts of Indian , wherever they are
settled.

Coming to Middle East, we have been
advocating the Arab cause from time
immemorial, We did not vacillate even
when the Middle-East countries were
maintaining their deathly silcpee at the
time of Pakistan’ insurgency. Our
foreign policy here has not met with
success even to the limited extent of
getting oil on short<term  credit from
OPEC countries. Our fureign policy,
has not succeeded even to the extentof
persuading the Saudi Arabian Princes to
open petrol stations in India, as theyare
doing in Western coutries.

We have no foreign policy at allin
regard to West Europcan  countrics
except our tenuous association with the
Europcan Economic Commumtv., We
could not have a foreign policy in1egard
to affluent West Eurgptan countrics
so long us we prostrate before the East
Europcan countrics,

In our foreign policy frmulatinns
Latin America finds no place, T am
reminded of an article which I read
in the Readers’ Digest a few years ago.
Brazil ijvited Indian farmers to settle
there. The climate in Brazil is akin to
Indian climate. The red-tape in India
was a boon to China, whith sent many
thousands of Chinese faimers o settle
in Brazil. This is one example.

Our Embasies in Latin American
countries are just places of rest and recrea-
tion for our starry-cyed furcign service

personnel.

Do we wait for the time when all
the Latin American countries would
have become socialist  countries like
CUBA where recently in non-aligned con-
ference was held.

Our foreign policy is successful to the
extent of befriending Cuba and boycotting
USA to whom we rushed for rrms when
the Chinese knocked at our doors.
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T do not wantyou tothink that J am pro-
pounding any new theory. J have said
these things to show what indiscretions
we commit in the execution of our
foreign policy.

T would refer here to an erstwhile
Indian Ambassador in whose house,
the marriage of the P.M.'s second son
was soleminived. He was not a career
diplomat. He was picked out by Jawa-
harlal Nehru for assignments in some
Middle Eastern countries, which were
then the key countries of Pakistani
propaganda. But this diplomat turmed
the table on Pakistan by arduously

cultivatmg  the authorities in  those
countries,

It is not enough that the External
Affairs  Minister attends conferences
abroad and in the United Nations.

The Indian Diplomats must be capable
of cnveying Indian view points on
world cvents effectively. The failure of
these Diplomats was evident when durin
the liberation of Bangala Desh scores o
Central Mmisters and the other dignato-
rics incluaing the Imam of Jami Masjid
were sent abroad to put across our stand

Now with Shri Kaul in Washington
being snubbed by Dr. Kissingér with,
Shri B. K. Nechru neglected by Mr.
Wilson in London aud with Shii D. P,
Dhar in Moscow whose magic touch
canno! saye the rupze, the External
AfTiirs Ministry perhaps thinks of cultivat-
ing these super powers in regard to our
Kashmiri problem, which seems to be the
corner-stone  of our foreign policy.

Indian cultural traditions and phile-
sophical postulates arc not the bams of
our frman pelicy, Tadian poverty and
its disputes with the neighbour have
become the essentials of our foreign
pubicy. This must be changed duting the
rule of Prime Minister Indira Gandhi.

Sauth Vietgam has now becomcred.
The next target is Thailand. Our
neighbouring country Burma  where
half of the poruhtimntmd for 1ed would
soon gradually become red. We must
take ocare of these factors,

In conclusion, ¥ would like to appealto
the Hon’ble Minister that the thrus of
E;cwm! Affairs hos tobrin ;itt dipection
of Economic background. Economic
inanz:rhl rengih «loae help in external
. .
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For example, West Germrany and Japan
command respect because of this.

The use ofoil as a political weapon by
Arab countries has put up a new dimen-
sion to world politics.

Tagain remina the Minister of External
Affairs that we should pot sell our
power to any foreign Blocks. Recently,
appeared in the newspapers that Indian
sctilers in Capada arc in dapger. What
steps has the Ministry bhas taken to
protect their interests. What me our
Embassy people doing at Canada ¢

To end, we must be more and more
self-reliant.

SHRI HARJ KISHORE SINGH
{Pupri ) : T rise to sipport the demand
of the Mmistry of texnzl  Affairs,

T hopr, this is not a mere coincidenc®
that when this august-House is reviewing
the conduct of our foreign icy the
wvictorious aimy of Khemer nge i3
having its triumphant march in the capital
city of Cambodia—with the fall of Phnom
Pzun cad the saggh,g futunes of Ssigon
iegime, the entire vista of foreign policy
projection in South Asia assumes 2 new
dimeasion. Let us hope that the last
vestiges of foreign influences and domina-
tion will be over soon.

Let us also hore that this process, the
final scene, will not be so painful as it
has heen the chase hithaito. The U.S.
adminiaiutir.n scems «0 have |eamt
nothing and foigotten nothing from its
infamous Dblundeérs and retreats. Ewven
now, it 1s not too late for the Americans to
realise and appreciate the reality of this
sityation in this region and come to t€ims
with the represeptative opinicn of Arian
nations, But that does not seem te b possi-
ble as the U.S. policy in relation to ihis
1egion and, in fact, in relation to the entire
developing nations, has all along suffered
fiom short-sighted, naitow and outmoded
and outdated concepts and .
Had it pot been so, the valuable efforts
and the resources, both men and material
would not have been wasted in forging
useless, infructuous and futile military
pacts and alliances and <n propping up
undemocratic and authoritarian regimer,
potticularly. in Asia and Latin America.

Ttissajd that the Americnn  admimistra-
tion has failea to appicciate the real
spisit of the resurgent Asia end under-
stands only the language of force. 1his
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failure on the part of the successive U.S-
sdministration to  understand O‘md
appreciate the urges and aspirations of the
people of this region and their design to
dominate them have cast a heavy burden
on the meagre resources of the people of
the countries of this region.

The recent decision of the U.S. admini.
stration to lift the embaieo on the sale
of U.S. arme to Pakistan in anothep poin-
ter to the effect that Ame-i-ans neitper
forget anytning nor do they Ieiwrn anse
thing from their mistakes, failuie and
blunders of the past. Tamsurc,the House
will andors® the stand taken bv the Gov-
ernment in this regard and we fully
appreciate Mr. Chavan when he decded
to sinael hiz vine s the Udited Statey
of America for atiending the meecung
of the Iudo-American Commission.

Let us make it clear to the U. S,
administation that the old policy of
balancing between Pakistan apd India
i no longer wvalid. l, also lakeP this
gpportunity  to appeal to the 1ime
Minister of P:.kiftgn, Mr. Bhutto that
ke of all persons should appieciate the
futility of arms racein this sub-continent-
Perhaps, if under his leadership Pakistan
would not have parsued a policy of
arms, race, Pakistan would not have
boen where it is today.

Here, T was wery much amused to
hear the argnmenu put forward by the
esmin of Janawngh. Shri Madhavrao
india. Ifail to understand th~ concept
of victor or vanquished in rélation b=t-
ween the three nations of the sub
continent. We have had wars with
Pakistan. But it does nat m=an that
we have bren victors in the clasmeal term
of the word and that Pakistan has bren
waguished in the sam® manner.
lems we up the idea of victor

d vanqui as it originated in nine-
tezath eentury or in the earlier centuries,
wzwill not be able to have a permnent
relationship with  Pakistan. When
certain  Pakistani spokesmen express an
rcheasion towards India, 1 am sme,

the utterances of people, like, Shri Madhav-
S<india sad other “spokesmen of
Sangh are wvery mrith in their
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I think that even new it is mot tco late
for the rulers of Pahistan—and -
larly the P.ime¢ Ministér—-to erstand
the real spirit of the Simla Agreement
and appreciate that it provides for a
lasting, ent relationship between
the two countries of the Sub Continént
which were parts of one country not very
long ago.

Another point which comes to my
miud today in that, of course, we have
to t forward our own policy cn
Srmll:uEmminmd our telations with
eastern countries; but, in this regard,
we should not forget the winld body's
influence which has cuntributed  very
much to the promotion of peace through-
out the wuld. It is unfortunate that
in recent years the role of tke UNO
has diminjshed yery much. For this, ) thiyk
the super powers should bhe hel i primarily
responsible  because it is they who are
trying to undermme the 1cle and ¢ ffe.
ctiveness of the UNO and are trying to
settle issues which ought to be in the
purview of the UNO. Idon't grudge
them anything on thiy point ;if theyare
able to settle the issues apnd reduce
tension without the aid of the UNO
well and good. But, in the process,
this institution, which has so far contiibuted,
a great deal to the promwotion of inter-
national peace and understanding, should
not be undermined.

Another pomt which crops up in this
context is the rale of the super powers
and their attitude towards the United
Nations and the wvery structure of the
United Nations, Here I will refer to
the  Security Council Every care
should be taken to make this insti
tution, the mala  political organ of
the United Nations, very cffective.
So long as it exius in its present form,
Idon't think it will really represent the
democratic rights and aspirations of the
wotld body and, therefore, it should be
re-cast and re-structured and its member-
ship and its composition should refiet
mote the sition of the world body
and not me=rely those of the victors of
gﬁ-w)rﬁ-\nr poriod. The SW’V

w1l should bt re-tomstituted. If
it is not made more effective, it should
at Jeast b~ miydr mwe demodratic,
Therefore, Jhe idea of veto apnd perms-
nent oiembership should be abastiahed

sud the Covernment of Indin should take
stips to this regard.
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While referrin, Llo the United Natioms,
T would alto like to make a request to
the Hon'ble Foreign Minister in regard
to the demand made by the World
Hindi Conference which was held last
year in Nagpur. The deémand was that
Hindi should be made the offic’al langua-
g¢ of the United Nations. Nuw, an
aswurwnct was given un the Floor of
th? House that the Government of India
is taking steps for taking it up with the
Unite] Nations itself. T hope that pmsitive
steps have been taken and that somethin
will come cut of it in this year itself.

Finally, it is also time for us to be a
little introspective. The main weakness
of vur fureign policy has been the absence
of a <10ng cconomic base chmm-nsurate
with our gro-palitical situation ane our
siz=. This economic base has prevented
us from projecting fully b th 1v3 rwn
intereste as well asthose of vtherd 'velop-
ing nations of Asia and Afiica. ltis
undoubtedly  true that our  efforts  to
acquire economic selfisufficiency  has
mrle itsimpresion on other developing
nations. It is also tru~ that our
championing of the cause of dmv'uping
nations at miterpational forums ke the
UNCTAD, World Bk, Tuternational
Moaonetary Fund. ete. has ecarned us
ther g odewill. Bat had we succred~d
in building up A Strong €€ momic nase
meaningfnl o the ecesnomic aciivipes
of the developing countries, the entire
textur~ of our fireign relations in che
region would have undergone a funaa-
mental  change.

It secems tha: we are becoming more
abswrbed in our own aflairs. The more
we become abirhed in sulving our own
economic d'fficultics, the less effective
will gur wveice become in  the world
affairs in general and in the Afo-
Asian affairs in particular,ashas been ‘he
case in the cuisis which was there last
year iy West Asia and evs, todav i the
crisis which is there in  South-Fast
Asia. It is, therefore, imperative that,
in order to play our real role in world
aff.irs, th® f.remnst factor is an intcrnal
economic base which ¢an be of sume
mesning to the reguirement- of the
developing  nations.

Finally, I come to the point about
the Tndians abroad. In very many
countries of Africa and alo Weiter-
bemisphere and in  South-East Asia
we have & grod mumbcr of ladians
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they have settled down there, but they
Lave strong culturaltuties and arc €motio-
nally attached to our country. h
Government of Iugia i3 doing wellin

oviding scholarships to students for study
ere and alsoin promoting cultural ties,
But Idonotthink the number of scholar-
ships given 1o the Indian settlers in Sou-th
East Asian countrics or African countries
for example, Mauritius or West Indies
is enough. I suggest that since it dovy
pot cust forcign  ¢xshange, steps should
be taken to inciease the number of
scholarships for the students in these
countries.

With thesc words, [ support the
Demands for Grants in respect of the
Ministry of External Affairs.

SHRI P. G. MAVALANKAR / \hme-
dabad' - Mr. Chairman, Sir, the oppor-
tunitits for a Parliamentary debate and
discussion ou furcign affuiis are elwiys,
comparntively, lesser than those avaisble
for disussion on dumestic and national
issues, And that 13 natral and normal
because no people, even in domoucracies,
are interested s much 1 the country’s
forcign :flairs as they are interesied in
the ¢ untry's  internal  aflairs. The
drbate that has developed so far on the
discussicn  on  Demands for Grants in
respect of  the Ministry of Ex'ernal
Affzirs is also an indication of the kind of
interest evinced by the House in general
and by the members in particular.
But, Sir, Iam one of those who have
always wrlcomed any opportunity for
discussing foreign affairs in our Parlia.
ment, because 1t is only through the
Parliametntary forum that mnot only
the Government but even the members
can wvaict, evey though very briefly,ina
very cufsory mannér, their points of
view with regard to important matters
of foreign policy.

Nuw, Sir, the eutace of fsreigu policy
is negotiation, not legislation. Therefore,
inevitably, the procewes of Parliamentary
control, of Parliamentary scrutiny, over the
way the forcign affirs, develop, over the
formulation of foreign afBirs policy, are

and far between, are limited.
But that does not mean that Parliamen-
tary scrutiny and Parliamentary control
over foriegn affairs should not take place.

The Erternal Affairs Ministry's report

for the 1974-75 is a good factual
r::ord. }'f" dogl*m{"‘nlian the kind of
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contacts which the ‘Government of India,

hgve been able to establish and enhance
with a number of countries in the world
at both the pgovernmental level, i.e.
at the official level, as also sometimes at
non-official levels. It also narrates in
detail about the visits of various Heads
of States to  our country and about
some visits of our own heads to the other
countries.

. Although I realise that we are now
in a world where open diplomacy, summit
diplomacy and personal diplomacy at the
highest level, has come to stay—has
come to stay for good, I believe, to some
extent—nonetheless, by and large, foreign
policy and diplomacy are a matter of
secret negotiations, discussions and consul-
tation$ and cCommunications through
diplomatic  channels.

_ Itis here I feel that the conduct of our
foreign policy requires afresh and bold
reappraisal and look by the new Foreign
Minster, Shri Chavan.

Sir, in this House, as in any democratic

‘House, we are suffering from one handicap
‘which is that our sources of information
are canty sand stray. By the very nature
of things, a good number of sources of
information are not available to Members
‘of Parliament, and indced to any member
of -El:hlic. As 1 said, foreign affairs have
1o conducted on a secret basis. But that
‘does not mean that democracy should not
take the risk of informing the people
~through its Member of Parliament about
:the attitudeand the approach that the
‘country and the Foreign Affairs Mijnister
“have adopted towardsforeign policyissues
"and programme.

! Having said that I now come to some of
‘the main points. Our foreign policy during
the last zf.yun of frecdom and more has,
. by and large, been, ifImay putit that
" way, a forei policy with extensive
‘ideological overtures. Even before our
-ipdépendeénce, our late Prime Minister,

"Shri Jawsnarlul Nenru had been drafiing

a number of resolutions on matters dealing

with forcign ‘affairs and at that time,
* India’s rolé wis obviously sero. It is only

a frec country that can have a foreign

hid -the imagihatibn and vision of pro-

s
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_ing 25 yeais or so preceedi

g'cr The factor of coursc, cannot be
Vdenied is that late Shri Jawaharlal Nehru
Jociing Tudin i the whale' gamity of

tions, Therefore 83 soon'as we beoome . stretion an_one sid® and the Tndian

ernid i g -

independent, we lifted our status aot only.
because of Sbri Jawaharlal Neburu him-.
self, not also because of India’s position
itself, but also because of the fact that dur«
ing - our  in-de-"

Nehru and the Congress,

pendence,

_which was not just a party then, but was

a national organisation, gave a certs
international image for India. So far

so good.

The difficulty however, is that today
even after 25 years of independence, when
one looks at the development of
India’s foreign policy, cne gets an
impression that our foreign policy
is punctuated more by ideology and idealism
high sounding as they are, good,
as they are sound sentiments as they are
but not by a practical and a pramatic
approscin,  Afier  all, a fuscign  policy
can succeed only if itis, along with ideals
and idealism, punctuated with and by
as I said, a practical, pragmatic and
realistic approach. And that approach
has to be a continuous one, because a
foreign policy must yield results. It must
not yicld results in terms of a pat on the
back by fureign csuntrizn,  importapt
countries or small countricsa. We do not
want only certificates and awardsfrom other
countries and Foreign Ministers; what we
want is a better ecopomic statui for our
country, a better national security and a
better and greater image of India in
the comity of nations. My criticism is that
our foreign policy over a petiod of 25
years and more has not been at‘le to produce
this kind of climate, wherein onc can say
that it is giving and accruing to us more
cconomic interests and more  national
security and a better image of India.

Viewed from this angle, let us see what
we have been able to do in terms of four
or five concrele arcas. I will touch these
areas bricfly. Let us take our relationship
with the two super-powers, USSR - and
USA. Tbe report dots mention on

ges 4 and 5 the relations that India

s with USSR on one side and with USA
on the other. Just before the report was
sbout so be printed finally and - made
available, it is stated at the énd -abaut
certain setbacks which we reccived -in
regard to our relationship with USA.
I would like the Government of Indin to
remember always that in our relationship
‘with USA, we have not made *‘Wg:
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and the American on the other
side. Even at the times of the worst crisis
in terms of Indo-American relationship,
it is op record that a number of official
leaders, Scnatos, Congressmen and men
of public life, intellectuals, University
men and common ple in Amecrica have
not only had a soft comer for and an
understanding of India’s position and of
its role in Asia, but at the same time they
have macle the severest criticism of their
own Administration, whether it was—
Johnson Administration or Nixon Ad-
ministration. I, therefore, feel sorry
at the strained Indo-US 1elationship.
I believe strongly in the policy of non-
alignment. But when 1 see the report and
more than the report, when I see the situ-
ation of the whole country, although we
arc non-aligned and so I feel, we must
have gond r~lationship with beith the super-
powers, USSR and America, I find that
our relationship with Russia is a little
more than normal; a litile more than,
if I may say, perfect, Tt is perfoct plus.
It is normal Elm and it 1s excessive on the
side of making India's non-alignment
look somewhat doubtful, somewhat —
challenging, if not suspect in the eves of a
large number of countries, particularly
the western demncracies. Therefore, |
would have liked that when India could
have a gond relationship with USSR—I
want it that way—they l;ndil should also
be able to hav~ a meaningful dialogue and
a wmcaningful relationship with the people
and administration of USA. When I
say ‘administration’, I do not mean that
we should agree with what they say, but
we should be able to inforin the admini-
stration better and inor¢ sharply. more
accurately, about the sentiments, aspira-
tions and problems which India faces as a
country in Asia with all its geographic
and strategic stituations.

About India and China in the same
report on page g it is 4 said:

“Towards China India continues
to follow a policy of secking normali-
sation of relations. China’s attitude,
however, remiins  unresponsive and
unfriendly.”

The same story is with to of course
to a leser extent, India and Pakistan,
As long as our relationship with China and
Pakiitan are not put on & normal basis and
:::tﬂ; L} % pattern, Tam afraiid
e lenge to our foreign
and the weat of ocur foreigu pulicypdwi
aliays be there, After all, the test of &
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foreign policy is not the number of dele-
tions from foreign countries visiting
ndia. The test of a foreign policy with
regard to our closel neighbours, particularly,
Pakistan ana China is : what are we
doing with regard to having a normalised
relationship ? This is not to suggest that
the fault lies only on our side and there
is no fault on the othet side, Inderd there
have been occasions when the ball has
been in that court and not in our court.
But in forcign affiirs and in the ¢ nduct of
of foreign policy, one cannot take a rigid
view and say that now we have played,
our game, now we rave played our role
let the other sidestart playing backand then
we will again play back with a different
shot or little better shot. After «ll, we have
to constantly review the position and
find out whether therc are areas where
initiative, im~giretive ipitatiaive based on
a relistic assessment, based on certain
risks which have got a cetain historical
backing in terms of developments and event
of the countries of the continents of the
world is at all possible. For this then
I fecl that all those thinking and rescarch
developments must take rl.aee in the matter
of the formulation of the foreign e hicy,
pai icularlywith regard to these neighbours
hke Chipa apd Pakistan.

17 37 hrs.
[Mg. SpEAKER in the Charr)

M. Speaker, Sir, let me say just a word
abu.ut our relationship with the new African
countriet. I am glad. of course. that
Indiaistaking greaterinterest in the African
countries. One of my criticismys for a long
time has been that we have been too
much west-oriented. sometimes too much
b.g-power oricuted, but not ariented
really towards the developing countries.
Therefore, i1t is guod Lo have a reallv good
and normal relationship with countries
of Africa, the countries of Asia and the
countrics of Latin America. When I
talk of Indo-African relationship, may
I tell the Forcign Minister that the question
of Indian naiuonals who lived in many of
these countries like Kenya, Uganda and
Tangania sand wmany other cwvatiies in
Africa and who have now been forced
out of those countries and some of them
have become British subjects of their
own choice and some have com* to lndi_lT
those problems are there, and I think it is
also fiom that point of view, fram that
parrow selfish point of view neresary that
the Guveaument of Indic's fre'ga policy
ty-a-n1s  African independent countfies



319 D.G. 'Min. of
External Affairs;, 1975-76

[Shri P. G. Mavalankar]

is more cordial and more intimate so that
we understand them better and they uncer-
starid our difficulties and the delicate
situations equally better. That is ith
r2zard to India and \frica.

At last word about our Embassies and
diplomatic missions abroad. I must say
thatover a period of the last two decades
and moce, by uad large, ouc selection
of Ambassadors and High Cormm ssioners
nasbeensatisfactory. But there bad been
times when the Foreign Miaister will bear
me out when I saythis over a period of
six months or a year, some of our im Jortant
missions were without the Ambassador or
High Commissioner. It is not fair, and it is
also no use having Lndia’s missions
and embassies, diplomatic missions and
‘consular missions in every country. After
all we nave ts b- selective in tmis regard.
Apart from the fact that India is a poor
country and we cannot afford this kind of
expensive luxury, we must only spead more
time and money in areas where we can
get dividends back and which is possible
only if you appoint good ambassadors and
diplomats drawn both from the carrer
diplomatic service and also from public
life. 1 am sure the Minister will agree
with me that India has a galaxy of people
in public life, tallin terms of talents, tall
in terms of attainments and experience
and tall in terms of projecting India’s
image abroad.

Why cannot, then, the Government draw
proportionately alarger number of people
from amongst these people of our public
life into the diplomatic postsas ambassadors
and high commissioners ?

Having szid that, I want to point out
to the hon. Minister in all earnestness
and in all sincerity, about the way our
embassies and diplomatic missions and
consular offizers are functioning in various
parts of the world. Indecd I should have
said, the way they are not functioning

ccause, as a matter of fact, it has been
the expericnce of most of us, I have been
abroad on a few occasions, not recently
of course. the last time I was abroad was
in 1968, but I went four or five times earlier
to the tomtries of the East and countries
of the West, and I cannot recall a single
occasion when I can say this that [
went to my own cmbassy and T got a
better tréatment. T am sorry to tell you
about this. In other countries embassies,
I got better treatment. Butin our own
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Country’s embassies T did not get any
Courtesy or any coopeiation. This is
the difficulties faced not only by Indian
nationals but also by Indian tourists.
It is 2 bit humiliating to se¢ our own
people betting stranded sometimes, being
pat to great distress, and sometimes even
accidents take place. You will remembet,
last_year, there was a huge accident in
Paris when more than 300 people died due
to the atrcraft mishan. There were two
Indians on the plane. It was 2 hell of a
thing for us to getinformation j unfortuna-
tely one was a relation of mine and 1t was,
as I said, a hell of a time for us, to get
contacts with our own people even in such
acute cases of a distress, It has been found
several times that the functioning of our
deplomatic misions abroad was not as
effective as it should be, and I am sure,
now that the Minister has taken new charge
of hi: rasponsihilities, he wil! ses ty gt
that the functioning of our cmbassies abroad
in terms of efficiency, in terms of service-
oricnted attitudes, and in terms of econo-
my, will be put on proper lines. A lot of
expensesare there a lot of foreign exchange
is being wasted, and therefore, what I
feel is that Government could set up some
kind of small cell in the External Affairs
Ministry to look into the question whether
we need embassies and to develop missions
in every country of the world. There are
140 or so countries of the world who are
members of the UN. I don’t think we
should need to have diplomatic relations
with each and every country because that
is not a barometer of our strength or
prestige. Even bigger countries have fewer
embassies, but India has a large number of
¢mbassies but with lesser efficiency, and
so this kind of perversion has to go. There
is another aspect of the mattee, and that
is about our external publicity. There is
also linked with it the question of passport
service.  All these things need to be
looked in to a little more effectively by the
Ministry of External Affuirs then what was
done so far. :

With these words I conclude, thanking
you for having given me the time to speak
on this Ministry’s Demands for Grants,

SHRI SHYAM SUNDER MOHA-
PATRA ( Balasore ) : Mr. Speaker, Sir,
the policy at home generally reflects in
the policy abroad. We cannot certainly
take a conservative policy at home and
take a liberal or revolutionary policy
abroad. When Mr. Canning was Secretary
of State for Foreign Affairs in Englangd
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some journalists branded bim as a conser-
vative at home and a liberal abroad snd
Cagning aid, it is not correct, because,
she policy at home alway: reflects in the

icy abroad. So, I conclude from that

India. under tuc leadershep of our
Prime M:uister, the policy at home is
revolutionary and the policy abroad is
bound to be revolutiomary and we are
bound to extend the fuilest cuoperation
to the sscalist countries abroad.

Mcr. Speaker, Sir, if I go into the diplo-
matic history of cur countiy during the
last 27 years, as a teacher, I tan divide
it into three parts,

First part is this. At the beginning, it
was moulied bv Shri Girja  Shanka:
Bajpti who was probably a little pro-
American. Later on, with the expriicuce,
gained abroud, wt fuund resurgent nations
commg up. The Goverum~nt was bound
to take a puhicy to support the revalutions
outside. That was preusely why lndia
took 2 r v iutionary stanil m the UN.O.
in supportmg the Korean rebels; wlien
Koieans were fighting against the American
ginguism at the U. N. Orgaunsation. Sn
Benegal Rau took a bold staud m the U.N.
to support the peoples’ movement in Korea
and moved for re-afication.

The perod under Pandit  Nehru's
leadership was the puiod, when  India
started following an active neutralst poli-
CY—-i{ wasnol a p i-C}' of detachment—
suppat tiug e neutial nativus and making
the nelural o1 smuller nations feel that
they have fuith in the cumity of nations.
That is why we found there camne Nasser
or Tito or Sockarno or Chou-En-Lui, and
Pandit Nchru tuok a leading part in formu-
lating a pulicy of neutrelism—uctiveneutra-
lism to make our voict felton the policy of
anti-racialism, policy of self cliance, policy
to make our nation a grcat nation,—a
strong nation.—

1 woul! divide the entire period into
throe stages, From 1971 on . when we
fought the Bangladesh war and created a

ign Bangaldesh, probably. for the
first time, Indians won this war. Sit, as 2
student of History, if T look back o the
period of on¢ thousand years, piobably.
this is the first time that the Indians felt
that they could win the war. I do not know

that Tndia is a nation to be reckoned
with,a great pation to be counted upon to
talk across the table. If India’s voice has to
be counted upon, then India muyst feel that
it willlead at least th neutral nations and

the Asiag notions aguinst the impera-
lsm. mpeia

Mr. Speaker Sir, India's policy is v
strong. lf: » Indua’s policy Lagals? f..l;angueg
from ume t¢ t'me, Theie was a time when
Russia was considered to be a pation of
iron curtain.- State of JIrom Curtain—
and it was dificult w0 know what was
guing on inside Russia. Bu!, when Mr.
Khiushchev came to Iudia and whe, Papdit
Nelnu received him and Shri Bulgapmn
they addrcssed millions of people. Theie
was 8 memmoth gatheringin Galoutia—a
few millions of them “The jownalists
said that there were four millions of
people For the firkit ime, we came o
knuw that there wag already a2 revolution
inside Russia and a democratic sct-up or
a demaciatic thinking was coming into the
public and Russian pubitics.  The Indians
then started appreciating 'he  Rusien
diplomacy. Smee then 1 think, Pandit
Nchru—: g1cat demucrat,g tsucialvt—
had been to China as weil as o Rusaa.
Hethought that Communism wassomething
altogether different. ' What was the role
of China ? Well, China showed 15 a
different typr of Communism—.in aggres-
sive  type of Communism—which Pandit
Nehru had never thought of the great
democrat or socidlist, Pandit Nehru uever
thought thalt a communist country could
invade apother couniry and venture an
agiession against another (uuauy. It
was 2 shock 1o him that a Gommunist
country could wage a war.  After that
our relatup with Chiva has been very
static. Shri Mavalankar said that China
had been mon-responsive. Even today
they arec mest cnitical of India after the
Ping Pong Diplomacy. 1his is what the
Vice-Minster, Chao Chin Hung said in
Calcutta :

“We are happy to see the hospital
lity of the Indian pcople and we
will cherish their cimfmmd friendly
feelings towards Chinese people™.

“40ur Government is ready for talks
to noamalise our relations.”

After, that when there was an aseord with
Sheikh Abdullah, the People’s Daily
of China was vigorous in criticism
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against India when they said that tp‘
Indians arc robbers; Indians are dacoits
and if 1 m1y use the word, they said ‘India
bhas annexed Kashmir'. Ths is the Chinese
atutude. So, we cannot be 1¢spontive to the
extent that we lose our honour ana our
prestige. Soif they arc non-responsive,
we should also be non-responsive to them
because a strong nation should make itself
a wtrong nation if not in words, in deeds
at least. Sir, Inda in 1950 and 1953
probably committed a blunder in accepting
Chinese suzerainty over Tibet,

AN HON. MEMBER : Sovereignty.

SHRI SHYAM SUNDER MOHA-
PATRA : There was conflict  between
the terms ‘sovéretgnity’ and ‘suzerainty’.
As students of history and political sejence
we know 1t was suzeranty over lihet.
But I think the facts are belying the 1eal
situation because in Tibet there i« no
freedom of tht Tibetan people. Sir,
time has come when Indva as one¢ of the
leaders of Asian nations must raise the
issuc of hvman rights problems in Tibet,
If we caunot challenge the stand once
we took, and which is a settled fact. at least
we must take up the causc of the Tibelan
people on the flsor of the United Nations.

Mr. Speaker, Sir, we must also focus
our attention on the problems of Indian
sub-continent. In the Indian sub-continent
we have tolved the problem of Bangladesh
As Professor H.N. erjeesaid under the
feadership of our Foreign Affaus Minister
and the Irrigation Minisier the Farakka
problem and other problems will be
solved but there is a criucism by vested
interests that India has supported one

system in Bangladesh, that India
mtnpported Presidential type of Govern-
ment in Bangladesh. But I can tell
you that the Government of Bangladesh
now under the leadership of Mujibur
Rehman is more democratic than many
socialist countries. You must appreci:'htf
the crisit through which Bangald
wasguing. Forty lakhs of people sacrificed
their lives for independence and afte; that
international and national vested interests
sabo the cause of freedom. Therr
is rank corruption there. There are
sahoteurs and collaborators who collabo-
rated with Pakistan rre'l'hey wanted
to subvert the independence.  What slter-
native was there for to
take other than this He wanted, "at
Yeast for the time being, to sofve the problem
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with iron hands. Iy there agy country
in the world which can establish socialism,
in such a short time, emocracy.
1 think there is none. As a student of
history tell me, is there any in the
East Eourpean countrits which has done
so ? Tt is difficult to establish socialism
through democracy. That is why if he
has to establish socialism in the shortest
possible time perhaps he has to take some
other course.

Mr.  Speaker, Sir, our attitude to
socialist countriesshould bea little different.
Sir, you had been both to North and
South Korea. What are we seeing in
South Korca ! Even today 50,000 Amciican
forcesare there in Seoul. They are crushing
the peoples’ movement. They are murdering
the intcllcctuals. They are killing the
teachers and there iv no ndependent
thinking in South Korea. It is the North
Korea and the leadership of North Korea,
their Premdent, Kim Il Sung, who is
popular both in North and South Korea.
What should be the attitude of our Govern-
ment to North Korea ? It should be this
attitude that we support their cause and
not support the Government of South
Korea, which 13 a paper Government of
the Americans.

Our attitude as far as the Middle East
iv concerned should be a little different.
Our freindship with Iraq should grow
from sticngth to strength, Let us pot
forget that Iraq was the only Arab country
during the Rangaldesh liberation to su L
usand after the war it was the first nn.f the
only Arab country to r 1c Bangla-
desh. We should extend our full suppott to
Iraq and go against zionism and go against
the American cligue in the Arab counties,
wl osubevert theaspirationsof the people.
If we cannot do it, then, probably Eiawﬂr
will not pardon us. Mr Spesker, Sir,
I will also say a few words about ouy
embasgies abroad. Mr, Mavalankar has
said aboutthis. 1havealso my experience .
Whatshould be the criterion of a; g
ing b.:mbodr “diml amba;ndor? ::uhl:
he be a career diplomar ? Should
an officer who had a merftorious past and
Who was & top ranking student in the

Sir, in _France,  people
told me that after Sardar ' Pariitar



32 Election in Gujara:  CHAITRA 23, 1897 (SAKA) Elections in Gujarat etc, 326
eic. (St.) (S1.)
with connisseurs of _art, archi-

tecture and literaturc. Sir, there are

people in our embassies Who even
do not know when Megasthenes
came to India. Mr. Speaker, Sir,

you will be surprised to know that
this is the stuft we find in ow
embassies sometimes. They must be
men of culture, they must know
history and they must have intel-
lectual background to represent our

country abroad. Mr. Speaxer, Sir,
1 suggest that while assigniug people
to other countries, we must d
out whether the ambassador who
is going there to represent our
country has that background to
represent  our country, Otheywise,

I think, we will lose our reputation
in foreign countries that we have
not sent good people, Sir, I will
not speak much, Sir, our policy
has bren that we should be self
reliant and our policy has been to
make oyr uation wvery stroug, We
should pursue this policy te its
logical comelusion so that our country
is reckoned as une of the highest and
strongest countries in the world,

With these words, I support the De-
mands,

STATEMENT RE. : ELECTIONS IN
GUJARAT

THE PRIME MINISTER, MINIS-
TER OF AT0MIC ENERGY,
MINISTER OF ELECTRONICS,
MINISTER OF SPACE, MINISTER
OF PLANNING AND MINISTER OF
SCIENCE AND TECHNOLOGY
(SHRIMATI INDIRA GANDHI).
Mr. Speaker, Sir, the House is
aware that over the weekend, Shri
Morarji Desai, one of our distin.
uished members, has broken his
an.

The earlier decision to hold elections in
Gujarat only after the end of the monsnon
\l;u because of the severe dmui;ht condi-
tions existing at present in large ]
of the Sul:'nnd was also in kui;a::x
with the accepted convention in
the country that General Elections
are not held at the height of summer
or during the rvains In  order to
minimise

inconvenjence to the e
in the exergise of their frlnm‘

This decision was not taken lightly
or with a;_y political motivation. No
question ptinciple or policy was
involved here apart from what we
thought was the best for the people
of Gujarat. We did not want to
do anything against their interests.

The Government of Gujarat is
putting in a trcmendous cflort 1o
alleviate  the  hard¢hips of the
drought aficcted areas. We genuinely
felt  that elections now would
diveit the attention of the Adminis-
tration and the people ficm their
concentration on this urgent task
and neccssitatc  the redeployment of
persemncl for clection work,

SHRI SHYAMNANDAN MISHRA
(Begusarai) : President’s Rule for fourteen
months ?

SHRIMATI INDIRA GANDHI :
This could not bc in the interest
of the people of Gujarat where
large numbers of Ptoplc are on the
move, ecither working on rel'ef pro-
jecigs or taking their cattle to other
districts. Even drinking water has to
be tansported over long distances.

1 have never stgod op
Howeser, I do feel that fasgs of
this nature are unjustificd apd
constitute an irraticnal form of roli-
tical pressure. Many friends have
drawn attention to the fact that
Shri Morarn  Desai  himself wag
forthright in cXpressing similar views
in the past.

stige.

I believe a rumour wag spread
that we might put off elections.
There was no truth in this, Qur

motives were being  misrepresented
and our anXitties misyrderstocd.
1 had clearly told Shri

\ Morarji
Desai, and it had also been stated

in Parliament. that elections would
be held as soon as  possible after the
monsoons and that the process would,
begin in Sepiember. If the rains ended
soonner, we could have advanced the
date of the clections. Tl.us the issue at
stake wasonly three or four months.

18 hrs.

SHRI SHYMANDADM MISHRA :
Completely wroug, Using President's
rule for 14 montha,



